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To,
The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Joint inspection report in compliance to order passed by Hon’ble N(‘;‘T New De:\l;[l z:
dated 02.12.2020 in matter of OA No. 69/2020 Sushil Bhatt Applicant(s) Vs Mo

Beverages Limited &Ors Respondent(s)

Sir,

With reference to the above subject mentioned above, this is to inform you that in compliance
to order passed by Hon’ble NGT, New Delhi on dated 02.12.2020 in matter of OA No. 69/2020
Sushil Bhatt Applicant(s) Versus Moon Beverages Limited & Ors Respondent(s) the joint
inspection report (M/s. Moon Beverages Ltd.,2B/1, Ecotech-3, Udhyog Kendra, Greater Noida,
G.B Nagar, UP & M/s. Varun Beverages Ltd., Plot No.2E, Udyog Kendra, Ecotech-III, Greater
Noida-201 306, UP) is submitted for kind perusal and necessary action please.

Yours Sincerely

phoped

(Sapna Srivastava)
Regional Officer,
UP Pollution Control Board,
Greater Noida
E-Mail- rogreaternoida@uppcb.in

Capy to:

District Magistrate, Gautam Budh Nagar for information.

Member Secretory, Central Pollution Control Board, New Delhi for information.

Member Secretory, U.P. Pollution Control Board, Lucknow for information.

Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/ NGT, New Delhi for perusal and
necessary action please.

5. Chief Environmental Officer, Circle-l, U.P. Pollution Control Board, Lucknow for
information,

Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.

Executive Engineer, Uttar Pradesh Groundwater Department, Khand, Gautambudha

Nagar for information.

Regional Officer
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JOINT REPORT OF CPCB & UPPCB, UPGWD, GREATER NOIDA
(Original Application No. 69/2020)
Sushil Bhatt Vs Moon Beverages Limited &Ors

Joint Inspection Report of M/s. Moon Beverages Ltd, and M/s Varun Beverages
Ltd., Greater Noida by Joint team of Central Pollution Control Board (CPCB) New
Delhi, UP Pollution Control Board (UPPCB) Greater Noida, and UP Ground Water
Department (UPGWD),Greater Noida.

BACKGROUND

The Joint team of Central Pollution Control Board (CPCB), UP Pollution Control Board
(UPPCB), District Administration, Greater Noida, Central Ground Water Authority
(CGWA) and GNIDA, Greater Noida inspected two industries i.e. (i) M/s Moon
Beverages Ltd., and (ii) M/s Varun Beverages Ltd, Greater Noida, UP on 26.08.2020
;fg Tihe joint inspection report was filed by the State PCB on 01.10.2020 before Hon'ble

With reference to M/s Moon Beverages Lid, the Joint team recommended following for
compliance:

1) The Unit shall obtain NOC from the CGWA for the abstraction of Groundwater
which has been expired on September 28, 2018.

2) The Unit shall provide Environmental Display Board at the main entrance gate
instead of ETP area and shall update the environmental data regularly.

3) The Unit shall obtain EPR certification under the PWM Rules, 2016, as amended
2018. The Unit shall renew the Agreement with the Plastic Waste Recycler for

the collection and recycling of plastic waste.
4) The Unit shall install water-meters at the source i.e. on the borewells and

maintain logbook record for the same.
5) The Unit shall install OCEMS at ETP and provide its connectivity to CPCB server
and ensure continuous & uninterrupted data supply as per the specific condition

of the Consent to Operate (CTO) issued by UPPCB.”

With reference to M/s Varun Beverages Ltd, the Joint team recommended following for
compliance:

1. The Unit shall obtain NOC from the CGWA for the abstraction of Groundwater

which has been expired on January 02, 2020.
2. The Unit shall remove the floating sludge form the secondary clarifier.
3. The Unit shall renew the Agreement with the Plastic Waste Recycler for the

collection and recycling of plastic waste.”

Based on the inspection report, Hon'ble NGT directed the following on 02.12.2020
(Annexure-1):

5. .. “action by way of stopping the illegal activities and recovering
compensation for the violation as per laid down norms needs to be
expeditiously taken, following the process of law. Since the CGWA has
not initiated any action, the CPCB and the State PCB may take further
action. The State PCB will be the nodal agency for coordination and
compliance. A factual and action taken report may be furnished to this
Tribunal before the next date”
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ACTION TAKEN BY SPCB /CPCB

2.1 Notice issued by UPPCB to both the Units

lh}l‘l;’sPSEnijs;‘s%ed notice to the both the ingjustries .. (i) M/s Moon Beverages Ltd., and (i)

21.12.2020 ei:"eri%?pll-i;f:{cgreﬁertroldii UP vide letter no. 1235/NGT-38/2020dated
o . e Honble N :

recommendations of the joint inspection team. OF oniet ad’ pomplanes. o

Reply/clarification of M/s Moon Beverages Ltd.

g‘e\fgf;;;sseugf gji;i? vion datled 21.12.2020 and 22.02.2021, the M/s Moon
: ed their reply/clarificati i
24.03.2021 which are as follows: ply/clarifications vide letter dated 09.02.2021 and

1. M/s Moon Beverages Ltd. informed that they filed renewal application on 12 Sept,
2018 before the CGWA for NOC. A copy of renewal application is enclosed at
Anngxure-z. The UPGWD has approved registration of three borewells and unit has
applied for the NOC for groundwater abstraction again on 10.02.2021 and the same
has been forwarded to Lucknow for necessary action.

2. The Unit stated that, as per the GOI notification “if the application is submitted in
time and the CGWA Authority is unable to process the application in time, the NOC
shall be deemed to be extended till the date of renewal of NOC".

3. The Unit has (i) installed data display board at the main gate (i) obtained EPR
certification from CPCB on 12.02.2021 (iii) installed water meters at the borewells
fnd (iv) installed OCEMS at the ETP as per the recommendation of joint inspection

eam.

Reply/clarification of M/s Varun Beverages Ltd.

In response of UPPCB notice dated 21.12.2020, M/s Varun Beverages Ltd. (the Unit)
submitted their reply/clarifications vide letter dated 11.01.2021 and 13.03.2021 which

are as follows:

1. M’s Varun Beverages Lid. informed that the NOC for groundwater withdrawal was
valid upto 02.01.2020 and Unit has filed renewal application of said NOC on
19.11.2019. A copy of renewal application dated 19.11.2019 is enclosed at

Annexure-3.

tated that CGWA vide its public notice dated 15.10.2019 it was informed

The Unit s
that “due date of submission of application for grant of NOC through online portal of

CGWA is extended upto 31.03.2020 and all the user withdrawing water without NOC
form CGWA are directed to submit their application for NOC online on or before the
said date. Industrial, infrastructure and mining projects withdrawing groundwaler

without a valid NOC or failing to apply for NOC by or before the said date shall be

liable to pay Fine as wells as Environmental Compensation/damages to be decided

by Hon'ble NGT, New Delhi as per Law’.

M/s Varun Beverages Ltd. stated that as per the public Notice dated 15.10.2019
issued by CGWA, those industries which have applied for NOC before 31.03.2020
shall not liable for any environmental compensation/damages.

her stated that the CGWA transferred its responsibility of grant of NOC
Department, therefore, the Unit applied for renewal NOC

from UP Ground Water Department (UPGWD) on 09.01.2021 & 19.01.2021
immediately after the online portal of UPGWD got operational/ activated. A copy of

o ke A

The Unit furt
to the State Ground Water
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said online application dated 09.01.2021 is attached at Annexure-4.The three
borewells have been registered by the UPGWD on 02.03,2021.

The Unit stalted that 'as per the UP Ground Water (Management and Regulation)
Ruie_s, 2020 app!:cgﬂon for issuance of NOC shall be disposed of within 30 days of
receipt of such application otherwise it shall be deemed o be issued".

Tl?e_Unit statgd tpal no non-compliance has been done by the unit and operating
within the legislative framework. The Unit informed that they shall submit the NOC
issued by UPGWD as soon as they receive it.

M/s Varun Beverages Ltd.informed that they have already remove the floating
sludge form the secondary clarifier and submitted the compliance report to UPPCB
vide letter dated 27.08.2020,

M/s Varun Beverages Ltd. has renewed the agreement with Plastic Waste Recycler
for collection & recycling of plastic waster and provided the copy of agreement.

2.2 UPPCB Letters to CGWA and UPGWD for action taken report

UPPCB vide letter dated 22.01.2021 & 22.02.2021 (Annexure-5) asked Central Ground
Water Board (CGWB), Lucknow, UP and vide letter dated 25.02.2021, 09.03.2021 &
26.03.2021 (Annexure-6) asked UP Groundwater Department (UPGWD),
Gautambudha nagar, for submitting action taken report against the said units in the
matler related to abstraction of groundwater without NOC from the Groundwater

Authority in compliance of Hon'ble NGT order dated 02.12.2020 and submitting the
compliance status in this regard.

Reply submitted by CGWB / UPGWD (UP Ground Water Dept.)

In response of UPPCB letter dated 25.02.2021, UP Ground Water Department
(UPGWD)informed vide letter dated 16.03.2021 (Annexure-7) that the NOC of M/s
Moon Beverages Ltd. and M/s Varun Beverages Ltd. was expired on 28.09.20218 and
02.01.2020 respectively and both the said Unit has submitted their NOC renewal
application within time before the expiry of the NOC. However due to the Hon’ble NGT
order and procedural delay etc. the Ground Water Department could not process the
application in time and the NOC to the said industries could not be issued. After the
promulgation of State Groundwater Act, 2019, both the said Units applied online for the
registration of their borewells and the same has been accorded by the District Ground
Water Council. After the registration of the borewells,the unithave applied online for the
issuance of NOC from UPGWD.The Unit being under notified area and in compliance of
the order dated 03.02.2021 of Member Sectary, State Ground Water Management &
Regulatory Authority, the applicationwas forwarded to UPGWD, Lucknow for approval of

NOC.

Considering letter dated 01.04.2021 (Annexure-8) of UPGWD, Lucknow issued to DM,
Gautambudha nagar/ Chairman, District GW Management Council, it is observed that
UPGWD has approved the NOC of the both the Units fromthe date of expiry of last NOC
upto 05 years onwards. However, the NOC is yet to be issued by the UPGWD to both

the Units.

JOINT MONITORING OF M/S MOON BEVERAGES LTD., GREATER NOIDA ON
31.03.2021 BY CPCB, UPPCB &UP GROUND WATER DEPARTMENT (UPGWD)

M/s Moon Beverages Ltd., 2B/1, Ecotech-3, Udyog Kendra, Gr. Noida was inspected

by the joint team of CPCB, UPPCB and UPGWD on 31.03.2021 for the compliance
verification and further action in this regard.
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/ General information

|S. No. | Name & Address of the M/s. Moon Beverag

es Ltd.,2BA, Ecotech-3, Udhyo
Industry Kendra, Greater Noida, G.B Nagar, UP e

Type of the industry Beverage Industry
[Soft Drinks, Fruit juice, Packaged Drinking Water

Category of industry Red Category '

Conse_nted production | 1, Soft drink and juices — 7200 MT/month
capacity 2. Packaged drinking water— 1,0,4076 MT/month

Status of Consent under | o Consent is valid upto 31.12.2021 (Water & Air)

the Water /Air Act and A ization | i
ater th U ¥
Authorization under HW ) BN IS e i s

Rules

Water consumption 737 KLD (Avg.of March 2021 during visit) from three
borewell.

NOC  from  CGWB/|NOC not issued by UPGWD, however 03 borewell
UPGWD for groundwater registered by UPGWD.

abstraction

Source of wastewater Sources of effluent are Organic waste from pulpfjuice
section, bottle/equipment/floor washing, cooling
tower, efc.

The effluentis being treated in ETP and after
treatment being discharged into the drain.

The ETP comprising of following:

Equalization tank (with aeration system) —- Primary Clarifier--—-Aeration tank

(diffused aeration) --—Secondary Clarifiers-—- tertiary treatment facility and
sludge drying beds.

Hazardous Waste management

v The Unit has provided Covered storage facility for the storage of HW within the
premises.

v The Hazardous waste (HW) generated from the unit is sent to TSDF facility
and unit has valid agreement with M/s. UP Waste Management Project, [A
Division of Ramkey Enviro Engg. Ltd], Kanpur Dehat and M/s IFP Products
Pvt. Ltd, Sahibabad, Ghaziabad, UP.

v" The Unit provided manifest - Form 10 (Hazardous & other Waste) for ETP
Sludge, Empty container, Oil Rag, Used Oil filter & Spent carbon dated
29,01.2021, 09.02.2021, 25.02.2021, 06.03.2021.

EPR (Extended Producer Responsibility) Certification under Plastic Waste
Management Rules 2016

v The Unit has obtained EPR registration from CPCB vide letter dated
12.02.2021 (Annexure-9).

Major Observations during the inspectionof M/s. Moon Beverages Ltd. are as follows:

1) During the joint inspection on 31.03.2021, the Unitwas found operational and
engaged in the manufacturing of Soft Drinks, Fruit juice, & Packaged Drinking
Water.

2) The Unit has obtained registration from CPCB vide letter dated 12.02.2021for the
EPR (Extended Producer Responsibility) Certification under Plastic Waste
Management Rules 2016 for the 100% collection and recycling of 8855TPA
plastic waste and also has renewed the agreement with the Recycler.

3) The Unit has provided environmental display board at the main entrance gate
and updated environmental data was found in the display board during the visit.

L s e




4)

9)

6)

NOC from CGWB/UPGWD. The Unit is located in area under over-exploited
category as per the Grounder Water Resource Assessment 2017 of CGWB. The
Unit still has not obtained its renewed NOC from UPGWD. The Units NOC from
CGWA for the groundwater extraction is expired on 26.09.2018.

The Unit has applied online for the renewal of NOC from CGWA on 12.09.2018
i.e. before the expiry of its NOC. The application has been forwarded by CGWA
to State Ground Water Department i.e. UPGWD. The Unit has applied to
UPGWD for the registration of their borewell on 18.12.2020 and 22.12.2020 and
also applied for the renewal of NOC on 10.02.2021 to UPGWD.

It was observed that the borewells has beén registered and NOC has been
approved by UPGWD, however the NOC yet to be issued by UPGWD for the
abstraction of groundwater.

The flow meters at all the three Borewells (at source) has been installed by the
Unit as per the recommendations of the joint team. Photographs of flow meters
are placed at Pic 1,2 & 3.

The ETP was found operational during the visit. Waste water samples (Grab
sampling) were collected by joint team during the visit and sealed samples were
handed over to UP Pollution Control Board (UPPCB) for analysis. The results are
as follows:

Table 1: ETP analysis results of M/s. Moon Beverages Ltd.

Location of sample (ETP) Parameters, mg/l except pH
pH BOD coD TSS TDS
Inlet of ETP 7.5 630 1680 368 3408
Outlet of ETP 7.2 21 196 74 1082
(Final discharge)
Discharge standard 6.5-8,5 30 ——— 100 ---
(notified under E(P)Rules, 1986)

As per the above resuits, the Unit found conforming the effluent discharge norms
notified under E(P) Rules, 1986. The lab analysis report is annexed af Annexure

-10.

r

7) The Hazardous waste (HW) generated from the unit is sent to TSDF facility and

8)

unit has valid agreement for the same. The Unit provided manifest for HW Form
10 for ETP Sludge, Empty container, Oil Rag, Used Oil filter & Spent carbon
dated 29.01.2021, 09.02.2021, 25.02.2021, 06.03.2021.

The Unit has installed OCEMS at the ETP as per the CTO and its connectivity
with CPCB server is under process.

g ved P
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.. Compliance status w.r.t last joint inspection team recommendations:

’
S.No. Recommendations Status

1. | The Unit shall obtain NOC from the | The Unit has applied for renewal of NOC on 12
CGWA for the abstraction of |. Sept, 2018 to CGWA before the expiry of its
Groundwater which has been expired | NOC.
on September 28, 2018. + UPGWD has done registration of three

borewellin  the District Ground  Water
Management Council and unit has also applied
for the renewal of NOC to UP Groundwater
Dept. (UPGWD) for groundwater abstraction on
10.02.2021.

. UPGWD has approved the NOC for 05 years
since its last expiry date, however, NOC yet to
be issued by UPGWD to the Unit.

2. | The Unit shall provide Environmental | During the visit it was found that the Unit has
Display Board at the main entrance | installed Environmental display board at the main
gate instead of ETP area and shall | entrance gate with updated environmental data.
update the environmental data | Complied
regularly.

3. [The Unt shall obtain EPR | The Unit has obtained EPR registration from
certification under the PWM Rules, | CPCB vide letter dated 12.02.2021 (copy
2016, as amended 2018. The Unit | enclosed at Annexure-9) and have renewed the
shall renew the Agreement with the [ agreement with plastic waste recycler for the
Plastic Waste Recycler for the | collection and recycling of plastic waste.
collection and recycling of plastic | Complied
waste.

4. | The Unit shall install water-meters at | During the visit it was found that Unit has installed
the source i.e. on the borewells and | water meters at the borewells and also
maintain logbook record for the maintaining logbook record regularly.
same. Complied

5. | The Unit shall install OCEMS at ETP | The Unit has installed OCEMS at its ETP and
and provide its connectivity to CPCB | online connectivityto CPCB server is under
server and ensure continuous & process.
uninterrupted data supply as per the
specific condition of the Consent to Partially Complied
Operate (CTO) issued by UPPCB.” J

4. JOINT MONITOR

ING OF M/S VARUN BEVERAGES LTD., GREATER NOIDA ON

31.03.2021 BY CPCB, UPPCB & UP GROUND WATER DEPARTMENT (UPGWD)

M/s Varun Beverages Ltd., Ecotec-
PepsiCo and manufactures carbonate
team of CPCB, UPPCB and UPGWD on 31

further action in this regard.

General information

Il, Greater Noida, UP is an authorized bottler of
d Soft-drinks. The Unit was inspected by the joint

103.2021 for the compliance verification and

M/s. Varun Bevergaes Ltd., Plot No.2E, Udyog

S.No. | Name & Address of the
Industry Kendra, Ecotech-lIl, Greater Noida-201 306, UP
1. Type of the industry Beverages (Carbonated Soft Drinks)
7 Category of industry Red Category
3. Consented production | Carbonated Soft Drink - 2,52,672 KL/Year
L capacity
4, Status of Consent under the | e Consent is valid up to 31.12.2022
Water /Air Act, 1974
5 Status of Authorization under | e Autharization is valid upto 18.06.2023
the Hazardous and other
Waste Rules, 2016
6. Freshwater consumption . 1074 KLD (Avg.of March 2021 during visit)
from three borewell.
¢ ETP comprises of following:
Equalization tank --Anaerobic tank ---—Primary Clarifier -——-Aeration tank
(diffused aeration) —Secondary Clarifiers — Multigrade filter (MGF) -----activated

2
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carbon filter (ACF) =----- Final discharge 1o drain

Hazardous and other Waste Management

membership for the same.

Sludge,and Used Qil dated 26.11.2020 and 15.03.2021.

v The Hazardous and other waste generated from the unit is sent to TSDF -
UPWates Management Project, Kanpur Dehat and unit has a permanent

v" The Unit provided manifest - Form 10 (Hazardous & other Waste) for ETP

Management Rules 2016

EPR (Extended Producer Responsibility) Certification under Plaslic Waste

v The Unit has been issued EPR registration certificate by CPCB for Brand
Owner vide letter dated 14.08.2020 under PWM Rules 2016, as amended 2018. |

Major observations, during the joint inspection of M/s. Varun Beverages Ltd., are as
follows:

1) During inspection, the Unit was found operational and engaged in the

2)

3)

manufacturing of carbonated soft drinks.

CGWA Permission/NOC. The Unit is located in Bisrakh block of Gautambudha
nagar which falls under over-exploited calegory as per the Grounder Water
Resource Assessment, 2017 of CGWB.

The Units NOC from CGWA was expired on 02.01.2020. The Unit has applied for
the renewal of NOC from CGWA on 19.11.2019 i.e. before the expiry of its NOC.
The application has been forwarded by CGWA to State Ground Water Department
i.e. UPGWD. The Unit has applied to UPGWD for the registration of their borewell /
NOC on 09.01.2021 & 19.01.2021. The three borewells have been registered by the
UPGWD on 02.03.2021.

It was observed that the borewells has been registered and NOC has been
approved by UPGWD, however the NOC yet to be issued by UPGWD for the
abstraction of groundwater. .
Effluent Treatment Plant (ETP). The ETP was found operational during the visi?.
Waste water samples (Grab sampling) were collected by joint team during the visit
and sealed samples were handed over to UP Pollution Control Board (UPPCB) for
analysis. The results are as follows:

Table 1: ETP analysis results of M/s. Varun Beverages Ltd.

le (ETP Parameters, mg/l except pH
e T Ph BOD | COD TSS TDS
Inlet of ETP 8.1 570 1600 344 3102
Outlet of ETP 7.3 18 172 68 1056
(Final discharge) —
Discharge standard 6.5-8.5 30 - 100
(As per Consent, & E(P)Rules, 1986)

As per the above resulls, the Unit found conforming :‘fwe effluent discharge norms
notified under E(P) Rules, 1986. The lab analysis results are annexed at

Annexure-11. -:E/
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Compliance status w.r.t last joint inspection team recommendations:

S.No. Recommendations Status

1. The Unit shall obtain NOC from |e The Unit has apoli
j pplied for renewal of NOC
greou?\{é'w? for“lr?f abstraction of | on 19.11.2019 (refer Annexure-3) to
ox ired\za 37 ich has been| CGWA before the expiry of its NOC.
p n January 02, 2020. « The UPGWD has done registration of
three borewells in the District Ground
Waler Management Council and unit has
applied for the renewal of NOC to UP
Groundwater Dept. (UPGWD) for
groundwaler abstraction.

e UPGWD has approved the NOC for 05
years since its last expiry date, however,
NOC yet to be issued by UPGWD to the
Unit.

2. The Unit shall remove the floating | The Unit has remove the floating sludge
sludge form the secondary clarifier | form the secondary clarifier and no sludge

was found during the visit.

i Complied

3. The Unit shall renew the| The Unit has renewed the agreement with
Agreement with the Plastic Waste | Plastic Waste Recycler for collection &

Recyqler for the collection and | recycling of plastic waster & provided the

recycling of plastic waste copy of agreement.

Complied

5. CONCLUSIONS AND RECOMMENDATIONS OF JOINT TEAM

As per the last joint inspection team recommendations, the Unit has complied with all
the recommendations expect obtaining No Objection Certificate (NOC) from CGWA for
groundwater abstraction. It is observed that the Unit has applied for the renewal of its
NOC before the expiry of last NOC from CGWA. The Unit falls under “overexploited
category” and CGWA forwarded the application of the Unit for NOC to State Ground
Water Department i.e. UPGWD for further necessary action.

UPPCB asked CGWA & UPGWD for providing their comments regarding action taken
report regarding withdrawal of groundwater without valid NOC. It is observed from the
reply received from the UPGWD that the Unit has applied for renewal of its NOC before
the expiry of NOC and UPGWD has registered the borewells and NOC has been
approved for 05 years from the last date of its expiry and shall be issued to the Unit by
the UPGWD shortly with certain conditions and abstraction charges.

It is to submit that the guideline issued by Ministry of Jal Shakti, Govt. of India says “If
the application for renewal is submitted in time and the CGWA/ the respective State/ UT
Authority is unable to process the application in time; No Objection Certificate shall be
deemed to be extended lill the date of renewal of No Objection Certificate” and “If the
proponent fails to apply for renewal within 3 months from the date of expiry of No
Objection Certificate, the proponent shall be liable to pay Environmental Compensation
for the period starting from the date of expiry of NOC till NOC is renewed by the

competent authority”.

Finally, it is to submit that both the Units has applied to CGWA before the expiry of last
NOC issued by CGWA & also applied to the UPGWD!/ State Authority for registration of
borewell & NOC for withdrawal of groundwater and borewells has been registered by
the UPGWD, however the NOC is yet to be issued by UPGWD. The is observed that
both the Unit is abstracting groundwater without paying any abstraction fees/withdrawal
charges. Therefore, both the Unit may be levied groundwater abstraction charges and

7\%”\&& \Qh% 9!‘%&?’ Page | 8
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-, charges may be calculated since expiry date of their NOC by UPGWD as per the

/

6

“overexploited areas’charges and NOC conditions may be fixed in accordance to the
“over-exploited areas" category and as per the notified Ground Water Act / Rules.

Inspection team

2l "y popes g

uB\o -4
(Rahul Deo Sharma) (Klshan Singh) (Sapna Srivastava) (Kamlesh Singh)
Junior Engineer, AEE, UPPCB RO, Greater Nolda Scientist E, )
UPGWD, Grealer Greater Nolda UPPCB CPCB, Delhi
Noida
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Annexures
Annexure-1: Copy of the Hon'ble NGT order dated 02,12.2020.

Annexure-2 : Copy of NOC renewal application dated 12.09.2018 of M/s Moon
Beverages Ltd.

Annexure-3 : Copy of NOC renewal application dated 19.11.2019 to CGWA of M/s
Varun Beverages Ltd.

Annexure-4 :Copy of NOC renewal application dated 09.01.2021 to UPGWD of
M/s Varun Beverages Ltd.

. Annexure-5 :Copy of UPPCB letter dated 22.01.2021 & 22.02.2021 to CGWB

Annexure-6 :Copy of UPPCB letter dated 25.02.2021, 09.03.2021 & 26.03.2021 to
UPGWD

Annexure-7 :Copy of UPGWD letter dated 16.03.2021 & 05.04.2021 to UPPCB

. Annexure-8 :Copy of UPGWD letter dated 01.04.2021 to DM, Gautambudha

Nagar, UP
Annexure-9: Copy of EPR registration certificate for M/s Moon Beverages Ltd
issued by CPCB vide letter dated 12.02.2021 under PWM Rules, 2016.

Annexure-10 :Copy of the lab analysis results of sample collected from ETP of
M/s Moon Beverages Ltd.

Annexure-11 :Copy of the lab analysis results of sample collected from ETP of M/s
Varun Beverages Ltd.

1\@& \“\“’Eﬂl‘ W'
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Flowmeters (Pic 1,2 &3) at borewells installed by M/s Moon Beverages Lid.
Pic 1 Pic 3

Pic 4: Online OCEMS installed at Pic 5: Environmental Display Board
ETP by M/s Moon Beverages Lid.  at the Gale of M/s Moon Beverages
Ltd.

Pic 5: No sludge found in the Pic 6. Aeration tank of M/s
secondary clarifier during visit and Varun Beverages Ltd.
clarifier was operational at M/s Varun

11
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ltem No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 69/2020

(With affidavit dated 02.09.2020 & report dated 01.10.2020)

Sushil Bhatt Applicant

Versus
Moon Beverages Limited & Ors. Respondent(s)

Date of hearing: 02.12.2020

CORAM: HON'ELE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'BLE MR. JUSTICE SHEO KUMAR SINGH, JUDICIAL MEMBER
HON'BLE DR, SATYAWAN SINGH GARBYAL, EXPERT MEMEER
HON'BLE DR. NAGIN NANDA, EXPERT MEMBER

Respondent: Mr. Pradeep Misra and Mr. Daleep Dhyani, Advocates for UPPCE
ORDER
1. Grievance in this application is that the M/s Moon Beverages Ltd.

and M/s Varun Beverages Ltd. are operating at Greater Noida in violation
of environmental norms by discharging effluents in the nearby drain

against the provisions of the Water (Prevention and Control of Pollution)

Act, 1974. They are also extracting ground water illegally.

2. The Tribunal directed furnishing of a factual and action taken
report in the matter by a joint Committee comprising the Central
Pollution Control Board (CPCB), U.P State PCB (UP PCB), Central

Ground Water Authority [CGWA) and the District Magistrate, Greater

NOIDA.



\-.‘._

3. Accordingly, joint inspection report has been filed by the State rCB
on 01.10.2020. An affidavit has also been filed by the CGWA on
02.09.2020. Since the joint inspection report covers the entire matter, we
are only referring to the same, There are two reports, one with regard to
M/s Moon Beverages Limited and the other with regard to M/s Varun

Beverages Limited.

In relating to M/s Moon Beverages Limited, the conclusions and

recommendations are as follows:-

“Conclusion and Recommendations:

The Unit manufactures soft drink, juice & package drinking water
and wherein groundwater is main raw material. The Unil is
located in Bisrakh block of Gautambudhanagar which falls under
over-exploited category as per the Grounder Water Resource
Assessment, 2017 of CGWB. Since September 2018, the unit
is extracting groundwater without any NOC from the CGWA.
The Unit during the visit found partially operational and not at its
optimum capacity. The ETP was found operational during the visit
and found conforming the discharge norms. The Unit also
manufactures PET bottles for packaging of its drinking water
/ mineral water, however, the unit not registered for the
EPR Certification with CPC. , as applicable, which is a
violation under Rules 13 (2) of the Plastic Waste Management
Rules 2016 as amended 2018.

Based on the above observations, following is recommended
for compliance:

1) The Unit shall obtain NOC from the CGWA for the abstraction
of Groundwater which has been expired on September28,

018.

2) The Unit shall provide Environmental Display Board at the
main entrance gate instead of ETP area and shall update the
environmental data reqularly.

3] The Unit shall obtain EPR certification under the PWM Rules,
2016, as amended 2018, The Unit shall renew the Agreement
with the Plastic Waste Recycler for the collection and
recycling of plastic waste.

4) The Unit shall install water-meters at the source iLe. on the
borewells and maintain logbook record for the same.

5) The Unit shall install OCEMS at ETP and provide its
connectivity to CPCB server and ensure continuous &
uninterrupted data supply as per the specific condition of the
Consent to Operate (CTO) issued by UPPCB.”



4. In report relating to M/s Varun Beverages Limited., the

conclusions and recommendations are as follows:-

“Conclusion and Recommendations

The Unit menufactures soft-drink wherein the groundwater is
main raw material. The Unil is located in Bisrakh block of
Gautambudhanagar which falls under over-exploited category
as per the Grounder Water Resource Assessment, 2017 of
CGWB. Since January 2020, the unit is extracting ground
water without any NOC from the CGWA.

The Unit, during the uvisit, was found partially operational and not
at its optimum capacity. The ETP was operational during the visit
and found conforming the discharge norms. The Unit has EPR
registration certificate issued by CPCB vide letter dated
14,08,.2020 under PWM Rules 2016, as amended 2018.

Based on the above observations, following is recommended
for compliance:

1) The Unit shall obtain NOC from the CGWA for the abstraction
of Groundwater which has been expired on January 02, 2020.

2) The Unit shall remove the floating sludge form the secondary
clarifier.

3) The Unit shall renew the Agreement with the Plastic Waste

Recycler for the collection and recycling of plastic waste.”
5. In view of above, action by way of stopping the illegal activities and
recovering compensation for the violation as per laid down norms needs
to be expeditiously taken, following the process of law. Since the CGWA
has not initiated any action, the CPCBE and the State PCB may take
further action. The State PCB will be the nodal agency for coordination

and compliance.

6. A factual and action taken repart may be furnished to this
Tribunal before the next date by c-mail at judicial-ngr@gov.in preferably
in the form of searchable PDF/ OCR Support PDF and not in the form of

Image PDF.

List for further consideration on 25.02.2021.




A copy of this order be forwarded to the CPCB and the State PCB

by e-mail for compliance.

Adarsh Kumar Goel, CP
S.K. Singh, JM
Dr. 8.8. Garbyal, EM

Dr. Nagin Nanda, EM
December 02, 2020

Original Application No. 63/2020
SN
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MOON BEVERAGES LIMITED
2B, Ecolech IIl, Udyog Kentra, Groator Nolda, Distl. G.B. Nagar (U.P.) 201306

et E-mail : moongreaternoida@gmall.com Wabslle : www. mmgindla.in
SEIRR Mobile : +91-8588628779, 9999986409 « CIN No.; U16540DL1687PLC020032

Date: 9" February 2021
The Regional Officer

Uttar Pradesh Pollution Control Board
A-1, First Floor, Shopping Complex,
Sector- Beta I, Greater Nolda

Sub: Consent to Establish a new 300 BPM CSD PET Lln'e
Dear Sir,

We have made an online application regarding the consent to establish a new 300 BPM
CSD PET Line.

Recently you have raised certain query and want our clarification about the queries.
Our reply of the about your querles are as under:

Query Your Query : Our Reply |
No.

We have already filed renewal application with the
CGWA on 12" Sep 2018 and CGWA not yet taken any

decision,
The unit shall obtain NOC However Govt, of India issued a gazette on dt. i
from the CGWA for the 24,09.2020 and clarified/mentioned that “If the

abstraction of groundwater | application for renewal Is submitted in time and the

» which has been explred on | CGWA Authority is unable to process the application
28" sep 2018, in time, then No Objection Certificate (NOC) shall be
deemed to be extended till the date of renewal of !
NOC". |
We have also approached UPGWD for bore well ;
registration, same has been done, copy enclosed. l
The unit shall provide Environmental Display board already Installed at the
Environmental Display maln entrance gate of factory with up to date 1
Board at the maln entrance | environmental data,
" gate instead of ETP area and | A photo is enclosed herewlth for your ready

shall update the reference.

@6 environmental data
V regularly,

S}
X .
I

Regd. Office : 25, Bazar Lane, Bengall Market, New Delhl - 110 001 Phone : +91-11-43585000




(A) The unit shall obtaln
EPR certiflcation under the
PWM Rules 2016, as
amended 2018,

3, (B) The unlt shall renew the
agreement with the Plastic
Waste Recycler for the
collection and recycling of
plastic waste,

e e
on with CPCB for |
(A) We have flled an applicati s

reglstration under the PWM Rules 2016, as
2018, A recelpt copy Is enclosed.

with M/s. GEM
d recycling of
nclosed.

(B) We have made an agreement
Enviro Mgmt Pvt. Ltd. for collection an
plastic waste. A copy of agreement is €

—

The unlt shall Install water-
meters at the source l.e. on
4, the bore wells and malntaln
logbook record for the
same,

i.e.on
We have Installed water-meters at the source |

in
the bore wells as per norms/rules and also mfalntta r
loghook for record regularly. Photo graphs of wate
meters and log book are enclosed.

The unit shall install Online
Continuous Emisslan
Monitoring System
(OCEMS) at ETP and provide
its connectivity to CPCB

S. server and ensure
continuous & uninterrupted
data supply as per the
specific condition of the
Consent to Operate (CTO)
issued by UPPCE.

We have placed purchase order to install OCEMS at
ETP and same has to be connected with CPCB server.
A copy of purchase order is enclosed.

We hope you will find the above in order.
Now we request you to please give your consent/approval to establish a new 300 BPM
CSD PET Line at our Greater Nolda plant.

Thanks and Regaffis

V
ral Manager- HR/Admin

9999515154
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“Conclusion and Recommendations:

The Unit manufactures soft drink, juice & package delnking water and wherein the
groundwater is main raw material. The Unit is located In Bisrakh block of Gautambudhanagar
which falls under over-exploited category as per the Grounder Water Resource
Assessment, 2017 of CGWB. Since September 2018, the unit Is extracting groundwater
without any NOC from the CGWA. The Unit during the visit found partlally operational
and not at its optimum capacity. The ETP was found operational during the visit and found
conforming the discharge norms. The Unit also manufactures PET bottles for puckaglng
of its drinking water / mineral water, however, the unit has not registered for the EPR

Certification with CPCB/SPCB, as applicable, which is a violation under Rules 13 (2)of .

the Plastic Waste Management Rules 2016 as amended 2018,

Based on the above observations, following Is recommended for compliance:

1) The Unit shall obtain NOC from the CGWA for the abstractlon of Groundwater
which hes been expired on September28, 2018,

2) The Unit shall provide Environmental Display Board at the main entrance gate
instead of ETP area and shall update the environmental data regularly,
3) The Unit shall obtain EPR certification under the PWM Rules, 2016, ns amended

2018, The Unit shall renew the Agreement with the Plastic Waste Recycler for the
collection and recycling of plastic waste,

4) The Unit shall install water-meters at the source i.c. on the borewells and maintain
logbook record for the same,
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5) The Unit shall install OCEMS at ETP and provide its connectivity to CPCB server
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MOON BEVERAGES LIMITED

2B/1, Ecotech 1|, Udyog Kendra, Gr

moongreatemoida@gmail,
+91-8588828779, 999998

E-mail :
Mobile :

The Regional Officer

Uttar Pradesh Pollution Control Board

com Website : www, mmgindia.in

6409 « CINNo : U15549DL1987PLC026632

eater Noida, Disit. G.B, Nagar (U.P.) 201306

Date: 24" March 2021

J L&%

A-1, First Floor, Shopping Complex,
Sector- Beta I, Greater Noida

Sub: Reply of NGT Query
Dear Sir,

This is in reference to Hon’ble NGT Query

(OA no.) 69/2020 dt. 02.12.2020 and your notice no.

1443/NGT-38/2021 dt. 22.02.2021, In the above matter our reply are as given below-
Query Your Query [ Reply/ Clarification Status |
No. |r
The unit shall obtain | We have already filed renewal application with | UPGWD also ;_
NOC from the CGWA for | the CGWA on 12" Sep 2018 and CGWA not yet | communicated |
1. | the abstraction of

groundwater which has
been expired on 28"
Sep 2018.

| taken any decision.

However Govt. of India issued a gazette on dt,
24.09.2020 and clarified/mentioned that “If the
application for renewal is submitted in time
and the CGWA Authority is unable to process
the application in time, then No Objection
Certificate (NOC) shall be deemed to be
extended till the date of renewal of NOC”.

We have also approached UPGWD for bore well
registration, after our application to them; they
have already approved our 3 bore well
registration. Approval copies are enclosed,
‘After approval of bore well registration we
have applied with UPGWD for relevant NOC for
ground water extraction. They have also
recornmended our application of NOC to their
regulatory authorities. A copy of our
application for NOC and their letter confirming
to us that they have forwarded our application
to their office at Lucknow.

The unit shall provide
Environmental Dtspiay
Board at the main
entrance gate instead of
ETP area and update the
environmental data
regularly.

tous vide their |
letter no. |
1361/2020-21 ‘
dt. 12.03.2021
that they have
forwarded our
applicationto -~ |
Lucknow. Copy
enclosed.

They have also
forwarded from
Lucknow office |
to Member
Secretary CGWA .
office, Jamnagar |
House, New

Delhi vide their
letter no.
01/NOC-21L¥0

dt. 19.03.2021

Environmental Display board already installed
at the main entrance gate of factory with up to
date environmental data.

A photo Is enclosed herewith for your ready
reference.

Done




EPR certification under
the PWM Rules 2016, as
amended 2018.

(B) The unit shall renew
the agreement with the
Plastic Waste Recycler
for the collection and

recycling of plastic
waste,

(A) The unit shall obtain |

(A) We have obtained EPR registration Done
certificate from Central Pollution Control Board

under the PWM Rules 2016, as amended 2018.
A copy of registration certificate is enclosed.

(B) We have made an agreement with M/s,
GEM Enviro Mgmt Put..Ltd. for collection and

recycling of plastic waste. A copy of agreement
is enclosed,

Done

The unit shall install
water-meters at the
source i.e. on the bore
wells and maintain
logbook record for the
same,

We have installed water-meters at the source
i.e. on the bore wells as per norms/rules and
also maintaining logbook for record regularly. | Done
Photo graphs of water meters and log book are |
enclosed.

The unit shall install
Online Continuous
Emission Monitoring
System (OCEMS) at ETP
and provide its
connectivity to CPCB
server and ér;sure
continuous &
uninterrupted data
supply as per the
specific condition of the
Consent to Operate
(CTO) issued by UPPCB.

We have installed Online Continuous Emission | Done
Monitaring System at ETP from M/s. Swan !
Technical Services Pvt. Ltd.

A copy of installation report including
photographs of cabin & instruments installed at
OCEMS are enclosed. |

Thapks and Regard}

9999515154

We hope you will find the above in order,
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GROUND WATER DEPARTMENT
(Namami Gange & Rural Watef Supply Department)

Ministry of Jal Shalt|
Governmenl of Uttar Pradesh

Form 1(B)/A1 1¢efh
|See rule ﬁll)ﬁﬂ 6(2) aﬂl
APPLICATION FOR REGISTRATION OF WELL
{Commcrtlulflnduslrlnla’lnl‘rnslruclurTq a? %—g' Gnaa-:r .
al/Bulk user hm:lnn N.O.C. lssued by Central Ground Water Authority or by Ground
ey — e T L
o ot gt T

LUN 10[‘;%;('] of the Uttar Pradesh Ground Water Management and Regulaclon Act, 2019,
(R R AT et Wl 3R RPraweT arfPran, 2019 1 GATETH 10 (1) 11 (D]

Applicant's Details

3maT w1 faw
Type of Applicani y
TR Behalf of FimyvCompany %ﬁ;g’%‘”“"’“ GTBNI220RINCOI3
Name of the Applicant X F
P b’ RAKESH RAMAN ol g SN SAHU
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a 0911111964 g Mile
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Indian lﬁa'l'ﬂv i Mmdm_sg%rnul Andliaur Cad
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s y 1 "
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?%mwm Office . cxesd Nagat _f_;;; Delhi
District P'in Code
East Delhl e 110092
:_Eﬂznsliun MANAGER ENVIRONMENT Com "f_g';‘]i';" MOON BEVERAGES LIMITED
Company Address 2B/1, ECOTECH-IL. uDYOoG Authorleution Lewer Diiiilosd
ﬁq:émqm KENDRA, GRACTER NOIDA,
Detalls of Existing Well
et 70 @1 R
Mok
District Guutam Duddl Nagar DADRI
o AMunleipality/Munlcipat
Plul N nira No. Corporatioft GREATFR NOIDA AUTI IORITY
20/1 ECOTECH 11l ke
@iz dEnaE vt TR ufaE AR
Ward NoJllolding No. NIA

Porticulars of The Existing Well
Pl
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&
forerm U AT

Date of Construction/Slaking of
Well

g fmfo R

Houslng Tipe IF Any
o e b

Approx. Diameter of lousing Plpe
(mm)

St~

Stralner Detalls

R ot o

Material of Stralner

Strainer Installed at what Depth from Ground

15012000

Yes

224.00

pPVC

it Level (In Meter)

=
ot {7, YR Rt

I 3000

Appros. Depth of Well (In meter
ekl Mamﬁa‘mé ofret 3{5

Details of Existing Pumping Device

Type of Pump fo be Used
Tt o A TS T TSR

Uorse Power (LLF.)

&7 e (@)

Operational Device
Qﬁ?ﬁ"f g

Details of Utilization of well
Ty & guar &1 T

Purpose of the Existing Well
Epie bkl

Dally Ruaning Hours
&Fére gaa (WX )

Please Submit Mode of Treatment
of Waste Water/Effluent (For

Industrics)
oyufirg e &1 QR o) W

@ iy

Upload NOC
YA WHTOTTA HTEYE W

Whether Raln Water Harvesting
Structure has been Constructed

90.00

Submersible

Electric Mator

Industriol

8.00

Yes

Stealner lnstulled wp!

s e & ol ﬁm.umﬁ%%%mmtam
)

7 4 & o
e g Rt 7

forervmr T Il &1 v

Type of Well

0 Wi

Approt, Lenguh of Howsing Fipe (In

meler

ur.mfrt e g

ollex iy

Aaterlnl af the Tlousing Pipe &
Hnnk Pipe

walh urf ol wm wr§e ol
wf

Nuniber of Stralner(s)

¥

o whnt Deplh from Ground

Whether There has been Any
Adverse Repart Regarding \Waler

Quality of the well?
wporaren & HAY

Pump Capoelty (In mdhe)
g &IAHT (mdhr)

10.00

Pate of Enceglentlon
Tl I

Annunl Runnlyg Hoors
s ar (w2 9

)

Wiiether thie Water Suppiled In
Well Ares Through Pipe Water
Supply or Nol?

aql urgd
oremgfel A e 2 T 87

Please Mentlun Shether Qbtalned
NOC from Utinr P'eadesh Pollutlon
Conirol Doard for Dischurge of
EMuent/Waste YWater o Nut?

mmﬁﬁmmm
s Pretyon avg R g T/

arafire ST warg g et
mmmmﬁmw%
arat T

Downluail

Any Oiher Information Wihich You

Would Llke tb,Furnish

Tube Well'Buring

{000

pve

Length (In

plameter (In

meler milllmeter)

wart (I
)

30.00 100.00

Nu

7500

L2 Uludy

240000

No

In Total We have calsting
number of porewells

frrefittet #)

Three

bt s s Wt

T ‘:J
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iy e o wd ot e wen ¥
R w1 Prfo e 2
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el ¥ <t ¥ R e o amn flo?
NOC Issucd Ty
STl W v g Py -
Central Ground Water Authorlty e Yes
=i g o witre ; :
Certificate Number Issue Dale 25092018
UHTOTTE §@EN 2I=A2TSINR20ND-1497 Pﬂiiﬁﬁfm
e hf%t 271092018 Upload Crr"“F'"" Duapload

Ground Water Department Uttor Pradesh No
W R I wem wan
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GROUND WATER DEPARTMENT

{N.nmmnl Gange & Mural Watet Supply Department)
Ministry of Jal Shakti
Govarnmont of Ultar Pracdosh

Form 1(B)w1T 1&)
1See rute 6(21F 0(2) peal
APPLICATION FOR REGISTRATION OF WELL

FU ¥ IRRGTT / ST TA

C
(Commerclallndustrial/Infrastructuenl/Bulk user having N.O.C. issued by Central Gronnd Water Autharity or by Grownd
Water Depurtment)

R T Y R TR AT RS St Ry et .o Al I agmef ora sRreor ar gl s Ao
R oY R v
[UIS 10(1) or 11(1) of the Uttar Pradest Gronnd Water Managentent and Regulation Act, 2019,
[Se wrr mf ore v e afk R aiftfvem, 2019 T GIMETH 10 (T

Applicant's Details

SAT® o1 RaRu

Type of Applicant

Beball of Finw/Company

Application Namber

GITANI 220RING02

RSy Ml F

Name of the Applicant . ty M

WReE B ;{TEP RAKESH RAMAN H%l;cé;;;;m § NSANU

Dat Bi

ol apy 0971171964 %ﬂw Male
Nationallty Indian 1D as M'Iclrw;} 'i;:?[!ﬁ'g\ Auillnr Conl
] g

Andhaar Card Number 1211-8968-1756 5[1:%9.%‘ ig;;‘#;%ﬁm o] [own o

1ouse _’:‘.:m“ ;‘Lﬁ;‘_jﬂgﬁ g 18 / 3rd Floor / Maheshwari Lu‘culliyf\ “h_'.m. Vast Cura Angad Nagnr

git%ﬂ‘ own/Post Office Loxml Nugne % Dellu

District East Delhi g;“:;s}; [RLTRN

Designation MANAGER ENVIRONMENT e "}‘,:.’T’:T",(‘“' MOON BEVERAGES LIMITED
ug

2011, ECOTECH-II!. upYoG Authorization Letter Download

Com :};}"é\#{dns! ZENDRA, GREATER NOIDA iR T witloa

Detalls of Existing Well

femm U

Macle
District Goulam Duddh Nogot = nADRI
I\lunlclpnll!;!l'\lunlclpnl ) ’

Plot NeJKhosru No. 2p/) ECOTECH m Curporniion (IREATER NOIDA AUTHORITY
wi d@naRT wEn T

;\;‘rd NoJlulding No. : NIA

. 3

Partlculars of The Existing Well



I.ﬁumqsumm‘m

Dhate ef Convtruction Saking ol
Well

wﬂﬁnhl’h{h L3 Bl L

2{?;‘1 TE]‘R 1 Any Ver

Approt. Diameter of Nawdng Tipe
imm)

mim Tt m e ws 20
tfhﬁtﬁ;r?l

Strulner Detally

R w1 R

Material of Stralner
b1

e

N
Ee: Level (In Meter)

:; Qﬂ.qmﬁm?ﬂiwmtm ﬂ‘-ﬂ.‘i-m#ﬁm'-ﬁn%‘l@ﬁ
| _

| ne

Appros. Depth of Well {In I'I'It’lﬂ.g 90.00
FuE sr—_mﬁzﬂné (et o) :

Stralner Installed al what Depth from Ground

1ype ol Well
LR DT

Approv, Length of Houting I'lpe (in
meler)

prafttn are ) arpmira aré
aliza )

Materlal of the Housing Pipe &
Dlank P'ipe

Frafm ke e o
anril

Number o{ Stralner(s)
Lok

Siralner Installed upto what Depth from Ground

60.00

Level (In Meter)

Whether There has been Any
Adverse Report Reparding Water
Quality of the Weli? .

1 0 & W @) O & Hdv
g uftre ol 2

Details of Existing Pumping Dc\immﬂﬁﬂmmm

Type of Pump lo Le U_u-d

W AT EITER  Sumenible

Norse Power (ILT7.)
Fr T (el

o m““_:] D_!;m Electric Motor

Detalls of Utilization of Well
% gaar o R

Purpese of the Eaisting Well
T 0 TLI?

Industrial

Daly Rezzing Mours

mg:rcr-tmiﬂ, 8.00

Please Sebemit Mede of Trratment

of Waste WeterLMoent (For

Industries) CcTP
raftrg 1 IR Somdl W

[UMED

Uplosd NOC
JTeR ST SUETE W

Whether Rats Water Harvesting Yes
Stroctere b been Censtrucied

Pump Copacity (In m3fhr)
Uq HAT (mdthr)

10.00

Date of Energlzation
fafk

Aonual Runsing Hours

Whether the Water Supplied In
Well Area Through Pipe Water
Supply or Net?

Please Mention Whether Obtuloed
NOC from Utiar Pradesh Pollution
Control Bosrd fur Dischargeof
EMuent/Waste Water or Not?
T e T & T Rhrda
wrgam Praam 38 R srafng W
srafry oret warg ¥ SR
o1 7 T R ferw T R
3ran gl

Downlead

Any Uther Infurmation Which You
Would Like to Furnlsh

wurfta & ofie?

Tutre WM Nenag

oo

e

Length (In Diameter (In
micter)

mﬁ[‘ﬁa mﬂ'l{“llmrtr.r'l ﬂ]
)

wuo 100 00

75.00

2 012009

240000

In Total ug ke evsting ) Thres
number of Morewells

=)



. X
Vo
'F
/ witbln the Premtses? ad o o) o W
[ ofyer  7ul wE HT m;urqﬂt
! g i R
."’
/ Capacity ef Structure, Constructed for Main Water Marvestlng (MY)
ol e 5 e g PR e o g (e’ 1034300
NOC lsseed By:
aarefa A v g At
Central G Water / '
en rw;;‘ ater Authority Yes
ertifi N
Certificate Number 214(275)-2010-1497 Fsuc Dale P Uik
ixﬂiq Date 2710972018 Uplaad Cwll‘lul;ﬂ Duwalusd
Ground Water Department Uttar Pradesh M
:{ﬂﬂmﬁummmam ’

Declaration by the Applicant
e T

= Ee——— TS S LSl PR PR Lt

’—-v-u.-up-.-o-p-o-.-----—-o---o--p-u--—- cmasme

1 do hereby declare that the paniculars fucnished herein sbove are correct and true .| understand thal in case ony of the information and particutans is found 0 b

" e gt s by T tedcancelled ..
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GROUND WATER DEPARTIMENT

(Hlmlnmni Gange & Rural Vites Supphy Degartment
Ministry of Jal Shaky

Govarnmant of Ultar Pradgsh
Form 1(8)wifd 1(d))
[Soe rulo 6(2)frum 6(2) &3)

APPLICATIQN FOR REGISTRATION OF WELL
W%‘ Tf‘ln‘ﬁfrmsi}n A A

(Commerclalfindustrialiintrastructural/Bulk user having N,0,C, Iseuod by Contral Ground Water Futharty o1 by

@R i Ground
’ NIRRT AT anri?%% %;&Eﬁ&gfgﬁ% it g e ey vyl o fieoans
)

[UIS 10(1) or 11(1) of $he Ultar Praglesi Ground Yiglar s f
n | anaguement gpd Regulation At, 2019))
lmﬁmwn}mmsgw%ﬁumar‘ﬁx?’ :

S, 2019 2 YAILUHAG (1) 9143 (1))

Applicant's Detalls
sngz?: F1 fiawu
Typo of Applicont Behall of FirmvCompany Applicetion Humber GIENVZZANTTE0
W : s et
Name of the Applicant RAKESH RAMAN Father's Hame SHEM
AT T AW i Eam
Dale of Birth 09/11/1864 Gandor ile
4 fim
Natlonality Indign 1D 23 Address Pronl Fadnens Cerd
ferar o g 2kl
Aadhaar Cord Number 7211-8868-1756 Uploaded Aadhoar Card Dowuniceq
IR FTE FON g i ym 2 weré
House No.Flal NoJBuilding No. 18/ 3rd Floor / Mahathwarn LocalityMVillage En8) Gy Fgat biag e
TETH HorwE oA o g
CltylMown/Past Olfice Laxm| Hagar Sltale Detiu
AREEIARE M ™
District East Dothl Pin Cady W02
rcurd fot g
Deslgnation MAMNAGER ENVIRONMENT Company Heme 1AO0ON LEVEMAGES LIAITED
w o) w s,
Autliorizotion Letter Dernriged
Company Addross 28/1,ECOTECH I1I, UDYOGQ
Lac m‘m KENDRA, GREATER NOIDA VilLipackes
etalls of Exisijng Wall
Tl
District QGoutom Buddh Nogaer :L;:k NAnR
o
e yrd
Plot HoJKhasra No 20/1 CCOTECH I Municlpality/funicipsl GROATERCNOIOA R THOTITY
wife s e Corporatlon
st it P
Ward NoJHoldIng Ho. Hh
han

B e s it

it“bf'



spmicutars of T;L_Etlstlng Well

L~ '\“\Khﬂ i

Tete ot Comstection'Sinling of

wel

e Bl
O AR

150172010

Nagring Pipe W Any
2

vRwRt

Yos

Aoprox. Dizmeter of Rousing
i (mm)
TR T R ST Em

UEVHERY N

228,00

Strainer Details
SRR

2atesial of Strainer PVC

e

SNz Strainerinstalled al what Depth from
= Ground Level (in Meter)

Typa of Wall
7Y T W

Approx. Langth of Houslng Plpe
{In motar)

v aréw af sy dard
pllza

Materlal of ttia Houslng Pipe &
Blank Plpe

Trafitn arfa o @Yo are )
i

Numbar of Stralner(s)

R e

Stroiner Installod upto what Dapth from

Ground Lovel {In Meler)
= aﬁmammume B, R A e g e v §
(ETE R mﬂ)
3 2200 60.00

A=nox. Deoth of Well (in meter)  60.00
=1 3500 TEOE (RET R)

Whether Thoro has boon Any

Adverse Report Regarding Water

Quality of the Well?

T

Detzils of Existing Pumping Device foremr dftfa o @ faaw

ype of Pump to be Used Submersible
TR T W ETER :

Hotse Power (HP)
b s ol
Operzlionzl Device Electric Mator
THOEA ST

Detzlls o.f Utilization of Well
SIS SISl

Purpose cithe E‘:lsling well
TR T EI TR
Dﬁmm;:mg Heurs
EwTwmn ()

| Industrial

' 8.00

Pump CGapacily {In m3thr)
Y &A1 (m3fhr)

10.00

Date of Energizatlon

Annu..a.l*ril.m'nllng Hours
e Fwan (R )

Whather the Water Supplied In
Well Area Through Pipe Waler
Supply or Nol?

T A o LI
wraTfi & mum A 5l 87

Tuba Wellinnng

6000

Ve

1

Length {in Diamelor {In
maoter) milllmeter)

, st

) A)
2000 25500

No

75.00

02/01/2009

2400.00

No



oase Submit Mode of ETP
realment of Waste
Water/Effluent (For Industrles)

rfrg ore 3 TR WorE Y
@O D)

Upload NOC
SEToT WHTOTTE HUEIE HY

Whether Rain Water Harvesting
Structure has been Conslructed
within the Premises?

w1 ofvER | el o W
wvon & o g ma @7

Capacity of Structure, Constructed for Raln Water Harvesting ( M)
=i o & W ¥ P e @ v (oY)

Yes

NOC Issued ér:
yramafiy vror w= (g e

Central Ground Water Authority
Hftw ymi o mitrazo

Certificale Number
RO HEl

21-4(275)NAZ010-1497

Expiry Dale 2710972018

aifem fafy
Ground Waler Department Ultar Pradesh

2] o v e e §POR

Pleass Mention Whether
Oblalned NOC from Ullar
Pradesh Pollution Control Board
for Discharge of Effluent/Vaste
Watar or Nol?

Fera w7 I T

HaArp wrer raTE B ATYRY WA
3 T & Fora & v STE

Download

Any Otherdnformation Which
You Would Like to Furnish
¢ o= STl Wi T W
FEATE ¢

10513.00

Issue Dats

. Upload Certificale
HUHS

THTA

Declaration by the Apglicanl
Gﬂ%ﬁm‘ WGE\‘&];’“I

Yes

In tolal we have existing 3 Three
number of Borewells.

Yes
28/09/2015
Download

No

| do hereby declare that the pariculars fue .
|5 found 1o be incorrecl at any slage of scruliny and Investigatlon o

 gagan vva T fr g P g ey Wl & W 8 | A S
f AR

§ fs af Wi e & AR Redl
sredrpafite
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-
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ik g e
férg ) g @

nlshed hereln sbove are correel and true . | understand hal In case any of the Information and particulars
r lhereafler, my application/registralion is liable lo be rejected/cancelled ..
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APPLICATION FOR OBTAININ
CERTIFICATE FOR SINKIN
T 19 B ARG &

J3reTated

GROUND WATER DEPARTMENT

(Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 ()1 8 (1)

G GRANT OF AUTHORIZATION/NO OBJECTION
G OF EXISTING WELL IN NON-NOTIFIED AREA
T WIitraR, SATUTY WTod &3 & fore

Any Commercial or Industrial or Infrastructural or Bulk user)

w0 Jyan deaifs

YT HIH(IATcH S Hyar

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]

Applicant's Details
&1 faor

Type of Applicant
krercobcace

Application Date
Fdew fafy

Name of the Applicant
FTETH FATH

Mobile No.
a7

Date of Birth
FeAfaty

Nationality
fucdn S

Aadhaar Card Number

House No./Flat No./Building No.

FFA FOMFAT FO/TA TO
City/Town/Post Office
AT EEAyaE 3R

District
e

Designation
9%

Company Address

FUA F T

Details of Existing Well
fareae g w1 R
District

FAZ

Plot NoJKhasra 1_49.

cHTe FEANEHET HEAT

Ward NGJHDI(ISIan No.
At wEaunfesT FEU

(4T 14, 3edR S 3pF

Behalf of Firm/Company

MUKESH AGARWAL
9899515154

04!12!195{:1

Indian

£988-0053-8424

PLOT NO, 2-8/1, ECOTECK- 3,
UDHYOG KENDRA, G.B. NAGAR
GAUTAM BUDH NAGAR
GAUTAM -BI;.IDH NAGAR
GENERAL MANAGER- HR &

ADMIN

2B/1, ECOTECH- lll, UDHYOG
KENDRA, GREATER NOIDA,

Gautam Buddh Nagar
2811,

UDHYOG KENDRA GREATER
NOIDA

Particulars of The Existing Well
Taeaa=

1 & w1

Application Number
Iz FET

10/02/2021

Email ID.
W ngdl

Gender
o

1D as Address Proof
ferarr T £ 3R

Uploaded Aadhaar Card
Fars e T smam TS

Locality/Village
TEewIAE

State
s

Pin Code
e e
Company Name
! & AH

Authorization Letter
Luienckes

Block
i

Municlpality™uniclpal
Corporation
Eiuccaoorde o

Uploaded Land Detalls
Froars fran e w1 fraeor

I Wy qu7 ffewse @, 2019 & 7]

GTBNOZ2INING10T

pandesrp@hotmail.com

Male

Aadhaar Card

Download

Uttar Pradesh

201308

MOON BEVERAGES LIMITED

Downlogad

DADRI

ECOTECHIN

Downlnad

o



‘I:’alf of Construction/Sinking of  15/01/2010
ol

9 6 o faf

Housing Pipe It Any Yes
afwrid

Approx. Diameter of Housing 228.00
Pipe (mm)

wrfer arée w srpfave wanr
(i #)

Strainer Details

wa

Materia! of Stralner PYC
A A el .

S.No.  Stralner Installed at what Depth from

w Ground Level {in Meter)

FE R, o & R g o e nfva §
(e )

30.00

-

Approx. Depth of Well (In meter) 90.00

T Y g aEwd (AT )

Give Particulars Regarding Water Quality of the Well
%9 1 ST Auraear e £

Details of Existing Pumping Device
ReaT aftr uEer F1 fAawr

Type of Pump to be Used Submersible
v Y S AT Y IE

Horse Power (H.P.)
§ grat (va.dh)

Operational Device Electric Motor
qfraTas 39H

Details of Utilization of Well
T & 3T F1 Raer

Purpose of the Existing Well Industrial
frgamm 39 #1307

Daily Running Hours 8.00
v 3T (9 #)

Typa of the Wall
Y W AT

Approx. Length of Housing
Pipe (In Meter)

g i e ST
(e #)

Material of the Housing Pipe &
Blank Pipe
ISR aTéy v sl A A
Tt

Number of Strainer(s)
oo i Fem

Strainer Installed upto what Depth from
Ground Level {in Meter)

T, WY A Pl g s v ¢
(ofte )

60.00

Whether there has been Any
Adverse Report Regarding
Water Quality of the Well?

0 FT F TA A F¥ay
3wy wfaga R §?

NiA

Pump Capacity (In m3/hr)
99 §7FAT (m3/hr)

10.00

Date of Energization

f&z_g?ﬁmﬁrﬁ?

Annual Running Hours

e g (G2 #)

Whether the Water Supplied in
Well Area Through Pipe Water
Supply or Not?

T 8 # & e o
SrETqfd & Aneaw A §el 7

Tube Well/Baring
60.00

PVC

1

Length {In Diameter (In
meter) millimeter)
# #

30.00 100.00

No

75.00

02/01/2008

2400.00

No



Please Submit Mode of
Troatment of Waste
Water/Effluent (For Industri

ries)
FUfrez s & 3eawr vomrs at
(T )

EFFLUENT TREATMENT PLANT

Upload NOC
FaTafed TR JURE 1

Download

Whether Rain Water Harvesting  Yes
Structure has been Constructed
within the Premises?

w7 IRER A T I FIAA §OgA

=1 T R

affidavit on non judicial stamp
paper of Rs. 10/- regarding non
availability of water supply from
local government agencies in
cases where ground water
requirement is up to 10 m3/day

Ground water quality data of
bore welll tube well/ dug well in
respect of existing industries
from NABL accredited
laboratories/Government
approved laboratories

Impact Assessment report: All
projects extracting/proposing
to extract ground water in
excess of 100 m3/day in
Notified and non-notified areas
shall have to mandatorily
submit impact assessment
report of existing/ proposed
ground water withdrawal on the
ground water regime and also
socio-economic Impacts report
prepared by accredited
consultants. Pro-forma for the
report is given in Annexure-1.

Capacity of Structure, Constructed for Rain Water Harvesting ( M°

)
Mawtdmtqﬁﬁaa‘rmﬂm{iﬂ"}

Plaasa Mantion Whathaer Yas
Ohtalned NOC from Utfar

Pradesh Pollution Conlrol

Board for Discharye of
Effluent/Waste Water or Not?

FO FeE F A I Ll

wewvr ooy a3 it v/
arafiez s warg 4 et

QT O gree w4 fa aar § s

aét

Length of Section Pipe {in

Meter)
FF T q1eq ) Ak (He H)

Any Other Information Which
You Would Like to Furnish
FE reu ArAETE A AT TEA
e W

30.00

In total we have existing 3 mamoer
of borewells

GCertificate regarding non/
partial availability of fresh
water/ treated waste waler
supply from the concerned
local government water su pply
agency in cases where
requirement of ground water Is
mare than 10m3/day

Proposal for rain water
harvesting/ recharge within the
premises as per Model Building
Bye Laws issued by Ministry of
Housing & Urban Affairs

10513.00




' Declaration by the Applicant

Zan

------ e L L L L L Ll sasssssnf

| do hereby declare lhal th i
particulars is found 1o bt; ?:rl‘cu'larg fuenished herein above are correct and true , | understand that in case any of the information and
correct at any stage of scruliny and invesligation o thereatter, my application/registration is liable: 1o be
rejected/cancelled .

R 6 3% o oty 7 v | s ¢ P s e e e e af e o e P re R

A A S AR sregae A S 27 g
| Agree/dgHd

Note/ate

?_:::r::l’i:;g;ﬁ;'fn: L‘:g:lzkl;:‘:ot:pﬁliz :ﬁr rls:glslraljon of each Individual well.

elteration shall be duly authenticated. i toniete

:: 22:: ::z :Wf' ::z p::!Gu:ars;’ipformatifan is found to be incorrect at any stage of verification | scrutiny,

NG PR parliculars/ information furnished is found to be in correct at any stage even aﬁef issue 0
_OBJECTION CERTIFICATE FOR SINKING OF NEW WELL, same shall be liable for cancellation.

Please write 'N.A." agains! those items which are not applicable.

Please attach the following documents along with the application:

(3) Document showing proof of ownership of land;

(b) Photocopy of Aadhaar card / voter D | ration card | any other proof of identification

(c) Map showing location of the proposed well, which have been referred to in item no.2(a), (b)and(c).

(d) Affidavit referred to in item no. 7(i) or 7(ii}, as the case may be (if required)

Additional Documents to be submitted with the application

(1) For Industrial User

(a) An affidavit on non judicial stamp paper of Rs. 10/~ regarding non availability of wat

where ground water requirement is up to 10 cubic meter/day.

(b) Certificate regarding non/ partial availability of fresh water/ treated waste water

agency in cases where requirement of ground water is more than 10 cubic meteriday.
(c) Ground water quality data of bore well! tube well/ dug well in respect of exisling industries from NABL accredited laboratories/Government

approved laboratories.

(d) Proposal for rain water harvesting/ recharge with
Affairs.

(e) Impact Assessment report: All praject
areas shall have to mandatorily submit impact assessment report of existing/ proposed gro
and also socio-economic impacts report prepared by aceredited consultants. Pro-forma for the report is given in Annexure-1.
(1) For Commercial User :

(a) In cases where dewatering is involved, §ubmission of impact assessmenl report prepared by a consultant on the ground waler situation in
the area giving detailed plan of pumping. proposed usage of pumped water and comprehensive impact assessment of the same on the
ground water regime shall be mandatory. The report should highlight environmental risks and proposed management slralegies to overcome

any significant envirenmental issues such as ground water level decline, land subsidence etc.
(b) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water from any other source in case water is required for

r rejection. Any correction I

the application is liable for rejection.
f the AUTHORIZATION/

er supply from local government agencies in cases

supply from the concemed local government water supply

in the premises as per Model Building Bye Laws issued by Ministry of Housing & Urban

s extracting/proposing fo extracl ground water in excess of 100 m3/day in Nolified and non-nolified
und water withdrawal on the ground water regime

.

construction in safe and semi crilical areas. .
(c) Certificate from a government agency regarding non availability of trealed sewage water for construction within 10 km radius of the site in
notified areas.

ly agency in respect of all categories of assessments unils for

(d) Certificate of non-availability of water from local government waler supp

commercial use.

(e) Details of water requirement computed as per National Building Cede, 2016 (Annexure 1), taking into account recycling/ reuse of treated
water for flushing etc. (in case of completed infrastructure projects for commercial use).

(f) Completion cedificate from the concerne jects requiring water for commercial use.

d agency for infrastructure pro
The District Ground Water Management Councll reserves the right to ask for any other document(s) from the owner applicant for examination
of the merit of the case.




ReegaTer F it AR g wR/

ny Commercial or Industrial or Infrastructural or
Jan

n-%ﬁ:manmaﬂz}:’lﬁﬁm

[UTT 14, FeaT

-~

Form 8 (A)/wI# 8 (1)

AP
CFé!hI(T:gath EOR OBTAINING GRANT OF AUTHORIZATION
FOR SINKING OF EXISTING WELL IN NON-NOTIFIED AREA

F & faw HrdeA

JaTafeeT FATOTIH AT

Bulk user)

' GROUND WATER DEPARTMENT
(Namami Gange & Rural Water Supply Department)

Ministry of Jal Shakti
Government of Uttar Pradesh

/NO OBJECTION

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2019]
AAfr faw, 2019 ¥ 371H1]

qaar 3N ST T qUl

Applicant's Details
TaEE &1 e

Type of Applicant
ITEE F TN

Application Date
yraza Ry

Name of the Applicant
TS FATH

Maoblle No.
Fragw w4t
Date of Birth
Ferfaiv

Nationality
Ficaeid

Aadhaar Card Number

House No.Flat No./Building No.

TETT HOMFAT WO/HAH HO
City/Town/Post Office
SIREERSYRE BT

District
4

Designation
az

Company Address
AT &7 AT

Details of Existing Well
fazwmfwwm

District
AL

Plot No./Khasra No.
cife wem/Eaa Jell

Ward No./Holding No.
ik wwg R wE

Behalf of Firm/Company

MUKESH AGARWAL
9999515154
04/12/1960

Indian

8588-0053-84 24

PLOT NO. 2-B/1, ECOTECH- 3,

UDHYOG KENDRA, G.B. NAGAR

GAUTAM BUDH NAGAR
GAUTAM BUDH NAGAR
GENERAL MANAGER- HR 8

ADMIN

28/1, ECOTECH- Ill, UDHYOG
KENDRA, GREATER NOIDA,

Gaulam Buddh Nagar

281,

UDHYOG KENDRA GREATER
NOIDA

particulars of The Existing Well
=

FreaTe T #1

Application Number
Elcer il

11102/2021

Email ID. .

e ST

Gender

far

|D as Address Proof
Foramer waTor & T

Uploaded Aadhaar Card
SraYs fa ITAT STUR FTE

Locality/Village
wEEAUAA

]

State
=g

Pin Code
A FT

Company Name

Fq=Al w AW

Authorization Letter

mUsR 97

Block
wie

Municipality/Municipal
Corporation

B seaooede

Uploaded Land Details
sraare Fa arar 77 & g

GTBND221NINO127

pandesrp@hatmsd.wm
Male
Aadhaar Card

Download

Uttar Pradesh
201308

MOON BEVERAGES LIMITED

Download

DADRI

ECOTECH Ill

Download




Date of Construction/Sinking of
vl
=1 8 B R

150112010

Housing Pipe ¥ Any
Eaid o4 4

Yas

Approx. Diameter of Housing
Pipe (mm)

mEnoir e Tt cw
(Frafabz o)

Strainer Details
Bt & faagor

=

228.00

Material of Strainer
w2 A gl

Strainer Installed at what Depth from
Ground Level (in Meter)

R, A F e g o1 e §
(e Ay

30.00

S.No
FH
oo

-

Approx. Depth of Well (In meter) 90.00
w9 ) s e (AT )

Give Particulars Regarding Water Quality of the Well

=7 Y FT T @ fraer &

Details of Existing Pumping Device
Pz AT qiYar 3THTOT FT Faer

Type of Pump to be Used Submersible
vz Bt 71 a9 FUER

Horse Power (H.P.)
ro o (v

Operational Device Electric Motor

afraraa TR T

Details of Utilization of Well
FY & ITA F

Purpose of the Existing Well Industrial
fazzana £9 71 38037 3

Daily Running Hours 8.00

6o T (UE )

Typo of the Well
LR L

Approx. Length of Houslng
Plpe (In Meter) )
ersfvr g o g Ak
T )

Matarlal of the Housling Plpe &
Blank Plpe

prafer aré v we )
A

Number of Stralner(s)
w2t

Strainer Installed upto what Depth from
Ground Level {in Mater)

R, ¥]-F R Rt g T vt
e

60.00

Whether there has been Any
Adverse Report Regarding
Water Quality of the Well?

T FY & T 6 ¥ gAY
#mﬁvﬁw\wm\?&m

N/A

Pump Capacity (In m3/hr)
o &#aT (mdlhr)

10.00

Date of Encrgization

gt fAfr

Annual Running Hours

s T (52 3)

Whether the Water Supplied in
Well Area Through Pipe Water
Supply or Not?

w7 8 3 I gl o
SraTyfe & wreas & gl k7

fulie Wallilaring

6000

PVEC

Length {In
meter)

rark (et
) gl

millimoler)

30.00 100.00

No

75.00

02012008

2400.00

No

Dlamater (In

canir (frafhet

o



PMlease Bibinil Moge of

Toe abinnil o) Waaln
Waker I ik (Fon bndatifos)
AL E A R ULTTRT T
(RLORR Y

Uplond NOC
AT wanya sl my

Whethar Raln Water Harvestlng
Blinietire has boon Constinglod
within the Prenlees?
ot s m e i o
) Pyor Pt s 7

oftidavit on non judiclal stamp
paper of Rs, 10/ ragarding non
wvallability of water supply lrom
local government ngenclos In
tasos where grount waler
remuleament ls up 1o 10 m3fday

Ground watar quality data of
hore wallf tube welll dug well In
respoct of axisting Induatrios
from NADL acereditad
laboralorles/Govarnment
approvad laboratorles

Impacl Assessimant repert: All
projecis exiraclinglproposing
10 extract ground wataer In
axeass of 100 malday In
Notifind and non-notlliod arens
shall have (o mandstorlly
subimit Impact assasemant
raporl of axisting! proposed
ground water withdrawal on the
yround water reglma and elso
soclo-aconomie Impacts report
proparad by accradited
consultants, Pro-lorma for the
raporl I givan In Annoxuras1,

FEVEUENT TREAIMENT 190 ANT

Pownlond

You

PMonss Maniion Whather Yos
Ol aliad NOC Troam Uitar

Pradosh Pollutlon Control

Doard for Discharge of

Eitliont/Wanta Water of Not?

uu yEd wY f wan sErc ke

uggur fvdior A @ arafiee ware!
afive e e & s

ot i et s vt sy b arerat

sl

Lungth of Soctlon Pipe (In 10.00
Mator)
gt vrger oY slad (ahed M)

Any Other Information Which NIA
You Would Like to Furnish

A4 arer sl o 3 war

weestt o

Gortificate regarding non/
partial avallabllity of fresh
walar/ lroated woslo water
supply from the' concernod
local govarnment wator supply
agency In casos where
roquiroment of ground water Is
mare than 10m3/day

Proposal for rain water
harvesting/ recharge within the
premises as per Medal Building
Bye Laws Issued by Ministry of
Housing & Urban Affalrs

Capaclty of Struclure, Constructod for Raln Water Harvesting { M*  10513.00

}
Marrrl::'rmkqmﬁ‘rmhmﬂrmuﬁ.i )



1 do hereby declare that the particulars f

o S Dec'ﬁarauo” by lhe Applicant e
| 3 : sassssssssess -----a---.-
e o ot - a information and
is liable to be

----------------

| tin case any of th
uenished herein above are correct and true . | understand tha

fon
: ficationifegistrat
particulars is found to be Incorrect al any stage of scrutiny and investigation or thereattor, my applica

Tl & | # smren § s afy it agere &

VSRR ORT sy ) CioEnd
rejecled/cancelled . o FqFa FaaTor HET
A v {f*m&#mmma . ke fandy ofr =6
s

e Rredaor ot fave e A B

I | Agree/@gHd &
Notefa‘rc :

Separatelapplicaﬁon form should be used ior registralion of each Individual well. ;
The application form should be completed In all respect before submission. Incomplete applica
alteration shall be duly authenticated, \

. ‘ ; ication is liable for rejection.
In case any of the particulars/information is found to be incorrect at any slage of verification | “"é""ﬁ;:: zfﬂfiUTHORIZATION!
In case any of the particulars/ information fumished Is found to be In correct st any stage even a Btf ;

NO_OBJECTION CERTIFICATE FOR SlNi(IN_G OF NEW WELL, same shall be liable for cancellation.

Please write 'N.A.* against those items which are not applicable.

Please attach the following documents along with the application:

() Document showing proof of ownership of land; )

(b) Photocopy of Aadhaar card / voler ID I ration card | any other proof of identification )

(c) Map showing location of the proposed \n::is!l‘ which have been referred lo in item no.2(a), (b)and(c).

(d) Affidavit referred to in item no. 7(7) or 7{ii}, as the case may be (if required)

Additional Documents to be submitted with the application

(1) For Industrial User we

|
tions are liable for rejection. Any cofrection

] R % - ' rent ies in cases
(a) An affidavit on non judicial stamp paperiof Rs. 10/- regarding non evallabllity of water supply from local govemﬂflel‘_lt agencie
where ground water requirement is up to 10 cublc meter/day. R
(b) Certificate regarding non/ partial availability of fresh water/ treated waste water supply from the concerned local government water supply
agency in cases where requirement of grotind water |

s more than 10 cubic meter/day.
{c) Ground water quality data of bore waell/ t

ube well/ dug well in respect of existing industries from NABL accredited laboratories/Government
approved laboratories, ! )

{d) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws issued by Ministry of Housing & Urban
Affairs. : -

(e) Impact Assessment report: All projects éxtracling!p__rpposing to extracl ground water in excess c_f 100 m3/day i". Notified and non-noliﬁed:
2reas shall have to mandatorily submit Impéué; assessment report of exlsting/ proposed ground water withdrawal on the ground water regime
and also socio-economic impacts report prépared ! !

i

(1) For Commercial User

ment  such a:s ground water level decline, land subsidence elc,
(b) An afiidavit on non judicial stamp paperiof Rs. 10/- regarding non availability of water from any other source in case water is required for
construction In safe and semi critical areas, P v T

(c) Certificate from a government agency regarding non availability of treateq sewage water for construction within 10 km radius of the site in
nolified areas.

computed as per National Building Coda, 2016

f completed Infrastru
(f) Completion certificate from the 1

The District Ground Water M
of the merit of the case,

(Annexure 1) taking into account . cling/ reuse

b of
: | clure projects for commercial use), S e
connarnsid agency for infrastructure projects requiring water for commercial yse:
anagement Courtcil reserves the right to ask for any other document(s)

from the owner applicant for examination

™



GROUND WATER DEPARTMENT

[”-'I"H-'IIT'I[ l-a_-':r;g. L Rural Water ’_.':"_"f D?; artment

Ministry of Jal Shaky
Government of Uttar Pradesh

APP Form 8 (A)/&i# 8 ()
céi{?ﬁ:{&'#ﬁ?“ OBTAINING GRANT OF AUTHORIZATION/NO OBJECTION
wa‘ESR SINKING OF EXISTING WELL IN NON-NOTIFIED AREA
A RY 3T AT 3 Sy sramafan SATOTT WTed S & (@€ Jaan

-~

Any Commercial i
or Industrial or Infrastructural or Bulk user)
('411%11?!1? yar a‘h:q'lﬁ‘m FUS HEa(adlcA® FUa1 94, e

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Bill, 2015]

Particulars of The Existing Well

R 79 F1 &

L [T 14, 3507 9231 373t S Wt el Afegaw 4w, 2019 F 5T
Applicant's Details
Hrdea 1 favor
Type Of;;?pplicanl Behalf of Firm/Company Application Number GTENCZZININCIZE
STRTE W W FETmEEn
Application Date
110272021
Jrdza Ry
Name of the Applicant MUKESH AGARWAL
HIAZE &T AT
Mcbile No. 9999515154 Email ID. pandespEhctTailoo™
Ay A f e fcer
Date of Birth 04/12/1950 Gender Mal=
ECE b &
Nationality Indian ID as Address Proof Azchasr G
Aadhaar Card Number 8988-0053-8424 Uploaded Aadhaar Card Downicad
e o Tm IR SE
House No./Flat No./Building No. PLOT NO. 2-8/1, ECOTECH-3,  Leczlity/Village
wET B0 HOATEA F0 UDHYOG KENDRA, GB. NAGAR  #Fewuaia
City/Town/Post Office GAUTAM BUDH NAGAR State Uy Pradesh
AIRSFFRIEE HT T
District GAUTAM BUDH NAGAR Pin Code 201308
FAE ==
Designation GENERAL MANAGER-HR & Company Name MOON BEVERAGES LIMTED
9z ADMIN oA ST ATH
Company Address 2B/1, ECOTECH- lll, UDHYQG Authorization Letter Downlcad
HTA F1 QT KENDRA, GREATER NOIDA, s Y
Details of Existing Well
Rz g3 &1
District Gautam Buddh Nagar Block DADRY
FATG =iw
Plot NofKhasra No. 281, Municipality Municipal ECOTECH I
Rz FEUEH HEAT Corporation
A siieEAR s
Ward NoJHolding No. UDHYOG KENDRA GREATER  Uploaded Land Details Downioad
até wavgesT wea NOIDA FowTs B 6w R



.‘_h‘ ‘Q’—__

" b
f/Boring
:rit'\i of Construction/Sinking of 150172010 Typo of the Woll Tubs We
73 Rt B | W
stlnga Pipe If Any Yes Approx, Longth of Housing 5.0
Pipe (In Mater) .
3t g Y e waT
(afreT 3¥)
Approx. Diameter of Housing 228.00 Materlal of the Housing Pipe &  PVC
Pipe (mm} Blank Pipe
- ank Pipe &
R T AT ; TR aré va sdw wé
(Freftafre 3) araft
Strainer Details
R &7 fawor
Material of Stralner PVC Number of Stralner(s) 1
R wwd R wEar _ i
S.No.  Strainer Installed at what Depth from Strainer Installad upto what Depth from Length (In D{Ewefer {In
il Ground Level {in Meter) Ground Level {in Meter) melcr} millimeter)
T R, ¥ & P g w7 wRa ¢ F¥a, e B Praett s aw v € k(e zw (e
(e ay (e ) #) #)
1 30.00 60.00 3000 190:00
Approx. Depth of Well (In meter] 20.00 . Whether there has been Any Na
Fﬁﬁﬂlﬁimﬂ (HreT #) Adverse Report Regarding
Water Quality of the Well?
Fq1 FY & TS A AT & GqY
# w5 viagw ﬂ'ﬂ\g??_m
Give Particulars Regarding Water Quality of the Well NiA
F9 F AT oraeAr w7 fEgor
Details of Existing Pumping Device
fagwme 9for 3yvor &1 faagor
Type of Pump to be Used Submersible . Pump Capacity (In m3/hr) 75.00
T B At TR Y R ! 4y a7avaT (m3thr)
Horse Power (H.P.) 10.00
gt araT (et
Operational Device Electric Motor Date of Energization 02/01/2009
qRaTaT F9HTr gt fofar
Details of Utilization of Well
FY & 39ART FT Ragor
Purpose of the Existing Well Industrial Annual Running Hours 2400.00
i ek by atfier 3w (72 )
Daily Running Hours 8.00 | Whether the Water Suppl
] s e pliedin  No
o s (o ) | Well Area Through Pipe Water
| Supply or Not?
T 8 A Fw A Imgfl ey
) el & Areaw A i




Please Submit Mode of

Tre atment of Waste

Water/Effluent (For Industri
os)

FaRvT St Y FTr womt it

(3@ tq)

Upload NOC

Ry -t Download

Whether Rain Water Harvesting  Yes
Structure has been Constructed
within the Premises?

1 5w & aet s wowe WA

=1 o e i

affidavit on non judicial stamp
paper of Rs, 10/- regarding non
availability of water supply from
local government agencies in
cases where ground water
requirement is up to 10 m3iday

Ground water quality data of
bore well/ tube well/ dug well in
respect of existing Industries
from NABL accredited
laboratories/Government
approved laboratories

Impact Assessment report: All
projects extracting/propesing
to extract ground water in
excess of 100 m3/day in
Notified and non-notified areas
shall have to mandatorily
submit impact assessment
report of existing/ proposed
ground water withdrawal on the
ground water regime and alse
soclo-economlc Impacts report
prepared by accredited
consultants. Pro-forma for the
report is given In Annexure-1.

EFFLUENT TREATMENT PLANT  Please Mantion Whether

Obtalnad NOC from Uttar
Pradash Pollution Control

Board for Discharge of
Effluent/Waste Water or Not?
Far seda wY FF F TEt e
ot v ad & i A
arafiree w0 varg ¥ It
RTOT O STeR & ferar ar § raar
et

Length of Section Pipe (in
Meter) .
Fr arE Y war (He #)

Any Other Information Which
You Would Like to Furnish
FE e ST A AT W
aﬂﬂ'mt

Certificate regarding non/
partial availability of fresh
water/ treated waste water
supply from the concerned
local government water supply
agency in cases where
requirement of ground water is
more than 10m3/day

Proposal for rain water
harvesting/ recharge within the
premises as per Model Building
Bye Laws issued by Ministry of
Housing & Urban Affairs

Capacity of Structure, C onstructed for Rain Water Harvesting M’_ 10513.00

)
ot & Fwwa i Pt wRen i s (A7)

Yes

30.00

In lotal we have exisling 3 number
of borewells

5O



Declaratlon by the Applicant

1do hereby declare that the partj
: Parliculars luenished here i
particulars is found 10 bo incorr erein above are correct and lrue . | undersland that In 3@ any of the Info

ecl at any Elaga of 5C|'U"nv and hvasﬂgﬂﬂﬂﬂ or lhamaﬂerl my applicalicnﬁegls!ra!ion |5 liable to be
A - rojacted/cancelled ,
mmmkmmmwmmamm
ar

..................... e T

# ST & R af stier wzamy & g faft of et o aorerey Freror areea wa wo
Ry e S A g

e | Agree/gAa

* Separale application form should be used forr

+ The application form should be comp)
alleration shall be duly authenticated.

* Incase any of the particulars/information is found to e incorreet at any stage of verification | scrutiny, the application is liable for .
In case any of the padiculars/ information fumished Is found Io be in correct at eny stage even after [ssue of the AUTHORIZATION!

NO_OBJECTION CERTIFICATE FOR SINKING OF NEW WELL, sama shafl be liable for cancallalion,

Please write 'N.A* 2gainsl those items which are niot applicatle.

Please attach the following documents along with the application:

= (a) Document showing proof of ownership of land;

(b} Photocopy of Aadhaar card / voler ID | ration card | any olher proof of ident/lication

(c) Map showing location of the proposed well, which have been referred Lo In item no.2(a), (bJand(c).
(d) Affidavit referred 1o in item no, (i or 7(li), as the case may be (if required)

Additional Documents to be submitted with the application

(1} For Industrial User '

(a) An affidavit on non Judicial stamp paper of Rs. 10/- regarding non avallability of water supply from local governmant agencles In cases
where ground water requirement is up to 10 cubic meter/day.

(b} Certificate regarding non/ partial availability of fresh water! treated waste water supply from the concerned local government water supply
agency in cases where requirement of ground water Is more than 10 cubic meteriday.

(c) Ground water quality data of bore wellf tube well/ dug well in respect of existing industries from NABL accredited laboratories/Government
approved laboratories.

(d) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bys Laws issued by Ministry of Housing & Urban
Affairs.

eglstration of each individual woll,
eled in all respect before submission. Incomplete applications are liable for rejection, Any correction |

.

=
3
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2
8
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8
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T
i

ng o extracl ground water in excess of 100 m3/day in Notified and non-notifisd
areas shall have lo mandatorily submit Impact assessment report of existing/ proposed ground water withdrawal on the ground water regime

and also socic-economic impacts report prepared by accredited consultants. Pro-forma for the report is given in Annexure-1,
(Il) For Commercial User
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o
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3
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(b} An affidavit on nen judicial stamp paper of Rs. 10/ regarcing non avallability of water frem any other source in case waler is required for
consiruclion in safe and semi critical areas.

(¢) Ceriificate from a government agency regarding non availability of treated sewaga water for construction within 10 km radius of the site in

notified areas.

+ {d) Cerlificate of non-availability of water from local govemment waler supply agency in respect of all categories of assessments units for
commercial use.

» (e) Details of water requiremant computed as per National Bullding Code, 2016 [Annexure 1), faking Into account recycling/ reuse of treatad
wiater for flushing ete. (in case of completed infrastructure projects far commercial use).

= (f) Completion certificate from the concerned agency for infrastruclure projects requiring water for commercial use.

« The District Ground Water Management Council reserves the right to ask for any other document(s} from the owner

of the merit of the case.

applicant for examination




Application Number : 21-4/1261/UP/IND/2016

Application for Renew of NOC Issued to Existing Industrial Projects Abstra
(Application For Renewal of NOC)

A NNExURE

Anneyuye- 5

=

.C

Government of India
Ministry of Jal Shakti

Department of Water Resources, River Development and Ganga Rejuvenation

Contral Ground Water Authority (CGWA)

Applications for Iasuo of NOC to Abstract Ground Water (NOCAP)

Applied For Renewal : 1st

1.

General Information:

Water Quality:

Application Type Category! Type of Application:

)

Name of Industry:

cting GroundWater

Fresh Water

Beverages
VARUN BEVERAGES LIMITED

(i) Location Details of the Industrial Unit- {Attach Site Plan and Certified Revenue Sketch) (S)

(iii)

(v)

Address Line 1 :
Address Line 2 :
Address Line 3 :
State:

District:

Sub-District:
Village/Town.
Latitade:

Logitude:

Area Type :

Area Type Category !
Communication Address
Address Line 1:
Address Line 2:
Address Line 3:
State:

District:

Sub-District:

Pincode:

Phone Number with Area Code:

Mobile Number:
Fax Number:
E-Mail:

Details of Existing NOC issued by CGWA (enclose copy)

NOC Letter No:
Date of Issuance:
Vallidity (Start):
Validity (End):

PLOT NO. 2E, ECOTECH Ill
LUDYOG KENDRA, GREATER NOIDA-201306

UTTAR PRADESH
GAUTAM BUDDHA NAGAR
BISRAKH

Tusyana

Nan-Notified
Over Exploited

M/S VARUN BEVERAGES LIMITED,

PLOT NO. 2E, ECOTECH Hll, UDYOG KENDRA
GREATER NOIDA-201306, UTTAR PRADESH
UTTAR PRADESH

GAUTAM BUDDHA NAGAR

BISRAKH

201306

91-7379226688
rohil.verma@ricorp.in
CGWA/NOC/IND/ORIG/2018/3042

03/01/2018
03/01/2018

02/01/2020



Government of India
Ministry of Jal Shakti

Department of Water Resources, River Development an

Central Ground Water Authority
Applications for Issue of NOC to Abstract Gr

e

d Ganga Rejuvenation

(CGWA)

ound Water (NOCAP)

; i \
Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)
Application Number : 21-4/1261/UP/IND/2016
Applied For Renewal : 1st
Reason for not applying for renewal before explry of NOC  NA
Validity (Attach Affidavit):
(vi} Purpose of Renewal Application: Existing Ground Water
2. Details of Water Requirement (Fresh and Recycled Water U sage):
(Please Enclose Water Flow Chart of Activities and Requirement of Water at each Stage) (3)
(i) Total Water Requirement (a+b+c+d) {(m3/day)
' Existing Additional Total
Water Requirement Detalls {Fresh Water) (m3/day)
{a) Ground Water Requirement (m3/day): 1163.00 0.00 1163.00
(b) Surface Water Available 0.00 0.00 0.ix)
(Canal, River, Ponds efc.) (m3/day):
{c} Water Supply from Any Agency (m3/day): 0.00 0.00 0.00
Total Fresh Water Requirement 1163.00 0.00 1163.00
(a+b+c)(m3/day):
{d) Recycled Water Usage (m3/day): 20.00 0.00 20.041
Total Water Requirement . : 1183.00 0.00 1183.00
(a+b+c+d}{m3/day)
(i) Breakup of Water Requirement and Usage:
Activity Existing Additional Total No. of Annua!
Requirement  Requirement Requirement Operational Days Requirement
) {m3/day) {m3iday) (m3/day) ina Year {m3lyear)
Industrial Activity 1100.00 0.00 1100.00 261 28710007
Residential / 20.00 0.00 20.00 261 522001
Domestic
Greenbelt 3.00 0.00 3.00 261 783.00
Development
{Environment
Malntenance
Other Use 60.00 0.00 60.00 261 1566f).Cu
Grand Total 1183.00 0.00 1183.00 308763 i
(iii} Details of Water Availability from ETP / STP for Recycle / Resuse usage:
Existing Additional Total
; (m3/day) No.Of (m3lyear) (m3/day) No.Of (m3lyear) (m3/day) (m3lyear,
Days Days
Effluent / Sewerage 450.00 261  117450.00 450.00 117450¢
generated and
treated in ETP / STP:
Availability treated 20.00 261 5220.00 20.00 5220.00
Effluent/ Sewerage
for usage:
28/04/2020 04:04 PM Pane 2 of
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Government of Indin
Ministry of Jal Shakti
Department of Waler Resources, River Development and Gonga
Centrnl Ground Water Authorlty {CGWA)
Applications for Issua of NOC to Abstract Ground Water (NOGAP)

Rojuvenalion

Application for Renow of NOC Issued to Existing Industrial Projocts Abstracting GroundWater

(Application For Renawal of NOC)
Application Number : 21-4/1261/UP/IND/2016 '

Applied For Renewal : 1st

Effluent / Sowerage 430,00 261 112230.00 430,00 1122300
discharge after '
treatment:
(iv) Availability treated effluent usage : Total quantity some as 21 () and 2 |i (b) above
Existing Additional Total Use +
(m3/day) avallabllity Availability
(m3/day) (m3/day)
Industrial Activity / Commerclal Uso 10.00 0.00 10.1
Domestic / Residential Use 0.00 0.00 0
Greenbelt development / Enviorment 8,00 0.00 8
maintenance '
Other Use / Flushing Req. 2,00 0.00 2.0
Total 20.00 0.00 200
3. (a). Groundwater Abstraction Structure- Existing:
Number of Existing Structures: 3
SNo.  Typeof Depth Depth  Discharge Operatio Made Horse Whother  Whether Permissic
Structure {Moter) to ° (m3/Hour) nalHours  of Power Fitted Registered
Name / Year |  Water (Day)/ Lift of with with CGWA [ If so
of Diamotor | Lovel Days Name Pump Water Details Thereof
Construction {mm) {Motors {Year) Mater
balow
Ground
" Lovel)
1 Borewell/ 55.00/254 15.00 30.00 131261 Submer 7.50 Yes Yes/-
2010 sihle
Pump
2 Borewell / 55.00/254 15.00 30.00 12/261 Submer 10.50 Yes Yes /-
2010 sible
Pump
3 Borewell / 75.00/254 15.00 50,00 7 /261  Submer 10.50 Yes Yes /-
2014 sibie
Pump
(b). Groundwater Abstraction Structure- Additional:
Number of Additional Structures: 0
SNo.  Typeof Depth Dopth  Discharge Operatlo  Mode Horse Whether Whaether
Structure {Mater) to (m3Hour)  nal of Power fitted Permission
Name¢ | Yeor / Water Hours Lift of with Registered
. of Diamoter Level (Day)/ Name Pump Water with
Construction (mm) - (Meters Days Meter CGWA | If
below {Year) 50
Ground Details
Lovel) Thereol

Pana 1 nf
2ge S

28/04/2020 04:04 PM




ﬁlmlmimmmt of India
' nistry of Jal Shakti
artment of Water Resources, River Davelopment and Ganga Rejuvenation
— Central Ground Water Authority (CGWA)
pplications for Issue of NOC to Abstract Ground Water (NOCAP)

Dep

Apphi
pplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number 21-4/1261/UP/IND/2016

Applied For Renewal : 1st
4, (a). Compliance to the Condition prescribed in the NOC

SNo. Conditions given in NOC Compliance Conditions Status of Compliance
Applicable
1 Area Specific Plantation Yes Photo attached
2 Domeslic Water School Sanitation Yes Photo Attached
3 Groundwater quality monitoring - Pre Yes Reports are attached
monsoon and Post monsoon
4 Maintenance of recharge structures Yes Photo Atached
5  Number of Pizometers as per NOC and  Yes Records are attached
Waler Level Record
6  Number of Tubewells Borewales as per  Yes 3 Nos.
NOC
7 Pizometer fitted with AWLRs with Yas Photo Atiached
telemetrry as per NOC
& Quantum of Groundwater as per NOC  Yes 303543 cub.miyear
Recharge through ponds Yes Photo Attached
10  Recycle and reuse of water - Yes water balance attached
11 RWH and AR structures implemented  Yes Photo attached
12 Submission of Compliance report o the  Yes Copy Attached
Region
13 Water conservalion measures Yes Photo Attached
14 Water Securily Plan of villages Yes Photo Attached
15 Well monitored around the plant No NA
premises
16 Wellg fitted with water meter and its Yes photo and record are atlachec
Record
(b). Compliance to the Condition prescribed in the NOC - Other
SHo. Conditions given in NOC Status of Compliance
1 ASPER NOC . Compliance Filled as per NGC

5. Groundwater Availability (Please Enclose a Comprehensive Report / Note on Groundwater Condition /
Groundwater Quality in and Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day anc /

or having a Land Area of Greater Than 2 Ha.- (§)
Reports are attached

6. Details of Rainwater Harvesting and Artificial Recharge Measures for Groundwater Recharge in the Area. If the
Firm has Proposed fo take up Rainwater Harvesting and Recharge outside the Industrial Unit Premises, then
provide NOC from the Concern Authority / Agency where the Harvesting Measures are Proposed, if Already
implemented, details may be furnished. (Attach Report on Comprehensive & Feasible Rainwater Harvesting /

Recharge Proposal).- ($)
Reports are attached

INDUSTRIAL USE- Self Declaration

28/04/2020 04:04 PM age 4 of =
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Government of Indla
\ Ministry of Jal Shakli
Department of Water Resources, River Development and Ganga
Central Ground Water Authority (CGWA)
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Rejuvena(ion

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundW/ater

(Application For Renewal of NOC)
Application Number : 21-4/1261/UP/IND/2016 '

Applied For Renewal : 1st

{4 1 hereby certify that the data and information furnished atove are true lo the best
aware that if any part of the data / information submitted is found to be false or mis
be rejected outright.

of my knowledge and belief and | am
Jeading at any stage, the application wi'

een uploaded and no blank

ation form have b .
ading of decument will

| hereby declare that all the. mandatory documents prescribed in the applic ve b
“rrelovant documents have been uploaded. | am also aware that any false! wrong submission /uplo
lead 1o rejection of my application without any notice.

ding against the industry/ project/ unit &<

It is to cerfify that no case related to ground water withdrawall contamination is pen A :
on date. Any such case filed against the company! project/ unit in respect of gro water withdrawal/ contamination during
the pendency of this application shall be immediately brought to the notice of CGWA.

| bereby undertake that in case any environmental mmensétionf penalty is imposed on the firm by any statutory authority.

shall comply with the decision of such authority.
4 Application proforma is subject to modification from time to time.
2. Application should be submitted to Reglonal Office.
Regicnal Director,Central Ground Water Board Northern Region, Bhujal Bhavan,
Ram Bank Chauraha, LUCKNOW, UTTAR PRADESH, 226021
3 incomplete applicalion will be summeril'y re;iected,
rocessed till the Print Out of the Signed Complete Application is Submitted to

Sector-B. Sitapur Road Yojna, Ram

Submitted Application will not be P
Regional Office. )

4. Reciept of Processing Fee of Rs. 500.00/- (Rupees Five Hundred Only) submiited throu
{ritps:/iharatkosh.gov.in) <hould be attached along with hard copy of application.

gh NON TAX RECEIPT PORTAL

Processing Fee:-

Sharat Kosh Transaction 111190001982
Ref. No-
Sharat Kosh Transaction 01/1 112019

Date- I
Note:- The Processing Fee Is Non-Refundable. Applicant should ensure and Check Eligibility of Submission of Application

and Required Documents pefore Submitting Online Application.
5 Hard capy of application required: Yes

Attached Files:
1), Site Plan : (Refer: 1 {ii)}
Mo Axachment Found!
2). Certified Revenue sketch : (Refer: 1 (i)}
No Attachment Found!
3). Reason for Not Applying for Renewal before Expiring NOC : (Refer: 1(v))

Mo Attachment Found!

28/04/2020 04.04 PM
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Gavernment of India

Minlalry of Jal Shaktl
Department of Water Resourcen, River Davelopment and Gangn
Conlral Ground Water Authorlly {COWA)
Applications for lssue of NOC to Abatract Ground Waler (NOCAF)

Rajuvenation

Application for Renaw of NOC Issuod Lo Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number : 21-4/1261/UP/AIND/2016

Applied For Renewal @ 1st
4). Existing NOC : (Refer: 1 (vl))

S.No Attachmont Name File Name
1 Exisling NOC NOC.pdf
5). Enclose Flow Chart of Actlvity and Roquirement of Wator: (Refor: 2)
No Attachment Found!
6). Groundwater Availabllity Report : (Refor: 4)
No Attachmen! Found! g
7). Details of Rainwater Harvesting / Artificial Recharge Measures . (Refer: 5)
S.No Attachment Name Filo Name
1 RWH report Raln Waler Harvesling VBL-3.pdl
8). Authorization :
S.No Attachment Name File Name
1 = Air Consent . Alr-2019.pdf
2 water consenl Waler-2018.pdfl
9), Extra Attachment :
S.No Attachment Name File Name
1 ETP olp.pdl
2 Geo hydrological reports COWA proposal odf
3 Pond Recharge Proposal Pond Recharge VBL ECOTECH-3.pdl
4 Pond Adaptation Ponds adoption.pd!
10). Compliance to the Condition ;;rescrlbed in the NOC :
SNo. Conditions glvan in NOC Attachments
S.No. Attachment Name Filo Name
1 Acea Specific Plantation \  PLANTATION water sanilation.pdf
2 Domestic Water School Sanilation 1 WATER wator sanitation.pdf
SANIT. ATION
3 Groundwaler quallly monioring - Pro 1 Tosl Report Pre and Post water lest report
' onsoon and Post monsoon 2018.pdf
4 Maintenance of recharge slructures 1 BOREWELL Borowell -1.pdf
2  RWH RWH.pdl
5 Number of Pizomelers as por NOG 1 PEIZOMETER VBL Peizometer pdf
and Waler Loval Record
6 MNumber of Tubewells Borewalas ps 1 BOREWELL Borewell -1.pdl
per NOG

Hage B o

28/04/2020 04.04 PM




Slo\;em ment of India
y nistry ol Jal Shakt|
Department of Wator Resources, River Development and Ganga Rejuvenation
: Central Ground Wator Authority (CGWA)
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Auplication for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number : 21-4/11261/UP/IND/2016

Applied For Renewal : 1st

7 Pizomeler fitted with AWLRs with 1 PEIZOMETER VBL Peizometer pdf
telemetrry as per NOC
8 Quantum of Groundwater as per NOC 1 Water Abstraction  Water Abstraction data.pdf
Data
2 WATER waler Conservation.pdf
ABSTRACTION
9 Recharge through ponds 1 PONDDETAILS-1 Pond Details-1.pdf

2 POND DETAILS-3  Pond Details-2.pdf
Pond Recharge Pond Recharge VBL ECOTECH-

3.pdf
10 Recycle and reuse of water ! recycleand reuse  Water Distribution and
Batance.pdf
11 RWH and AR structures implemented 1 RWH RWH.pdl
' 2 RWH Report Rain Water Harvesting VBL-3.pdf
12 Submission of Compliance report to 1 Compliarce Seerompliance.pdf
the Region
13 Water canservation measures 1 WATER water sanitation. pdf
. SANTATION
14 Water Security Plan of villages 1 Water Securily water sanitation.pdf
15 Well monitored around the piant No Attachment Found!
premises
16 Wells fitted with water meter andits  No Attachment Found!
Record
11). Compliance to the Condition prescribed in the NOG - Other
SNo. Condifions given In NOC Attachments
S.No. Attachment Name File Name
1 ASPER NOC 1 Compliance Compliance Report submitted
12). Bharat Kosh Reciept {Porcessing Fee): -manually.pdf
S.No Attachment Name File Name
1 FEE RECEIPT BHARAT KOSH FEE.pdf
13). Application with Signature and Seal:
No Attachment Found!
28/04/2020 04:04 PN Page 7 of 8
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Government of India
Ministry of Jal Shakti .
Departmant of Water Resources, River Development and Ganga Rejuve
Central Ground Water Authority (CGWA)
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

nation

i ter
Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWa
(Application For Renewa! of NOC)

Application Number : 21-4/1261/UP/IND/2016

Applied For Renewal : 1st N
Name & Signature of the applican!

Dat
: (With official seal)

Plane

Associated User:  RAJRATHORE
Submitted By User : RAJRATHORE
Submission Date :  19/11/2018
; ’ i jzati hall be
* In case signed by any authorized signatory, the details of the signatory with the autherization sha

enclosed. o
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CIN : LT4BDOD
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0
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Date 11" January 2021

To
Area Officer,
UPPCB, A-1, 1® Floor,
Commercial Complex, Bela 2
Greater Nolda (UP) '
Hon’ble NGT, New Dalhi in

s & Ors.)

jance to Ordor dated 02.12.2020 by
jved on 22"

il Bhatt vs. Moon Beverage
dated 21-1 2-2020 rece

Subject : Compl
case no. 69/2020 (Sush
: Notice no. 1236/NGT-38/2020

Ref. No.
December 2020.

Dear Sir / Madam,
of compliance is as under:

notice sl. no. wise status

In reference to above referred
dated 31-01-

no. CGWA}NOCHIND!ORIG,'2018!3042
i lid till 02.01.2020.
_We had applied for

of said renewal

application is @ e B. Later, we learnt from the
website of CGWA that CGWA has transferred the responsibility of grant of NOC
to State Ground Water Department. t of CGWA website to this effect
is attached as Annexure ied for the NOC from Uttar Pradesh
d Water Departmen ; GTBNO121RINOO45
dated 09-01-2021 immedia al of UPGWD got
operational/activated. A cop 09.01.2021 is
attached herewith as Annexure B.

We had obtained NOC
2018 from CGWA for g
Copy of said NOC is attached

renewal of said NOC on 19-11-
ttached herewith as Annexur

1

tely after port
tion dated

y of the said applica

NOC issued by Uttar

t the renewed
as we receive it.

e shall submi
as soon

ment to your office

sure you that w

\-Q? We hereby @S
nd Water Depart

pradesh Grou
m the secondary clarifier and

this regard through our letter
od herewith

ved the floating sludge fro
rtin

%(/ 2. We havé already remo .
dy sub itted the compliance repo
ice f the said letter iS attach

for the collection

ement with plastic Waste Recycler
hed as Annexure F.

. 491-11-2681365°
78 o 'F;:‘:  Easap42003

¥ Dnlhl-ﬂﬁﬂiﬂllNDIﬁ) Ph. : +91-1141706720~2
i wu’miﬁa‘fn’s.’zumﬁm. Haryana-1 zzonz(leA) Ph.} +B1-12H5431006

. F.1, 0
of ,F:"!i’. (44, InstlV

red Offic?
R.g(‘;muzplotﬂo,::l .5

corporst®
e

-




| A
/corp- VARUN BEVERAGES LIMICED C’d

Plot No. : 2€, Udyog Kendrn, Ecotoch-Hl, Groater Nolda, Disii, G B. Magar (U.P) - 201306 (INDIA)
Ph.: 0120-3060814 Fax : 0120-3060828

CIN : L74899DL1005PLC0GO83D  Wab : www.t]corp.in

E-mall 1D : Info@rjcorp.In

In view of the above, we have provided all required information / documents in

compliance 1o the Hon'ble NGT order and above referred notice and believe that you
will find the same in order,

Thanking you.

Yours truly,

For Varun Bevg?umited
at

Authorised Signatory
Annexure : As above.

Copy to:-
istri i UP)
1. District Magistrate, Gautam Budh Nagar ( _
2. Member Secretary, Central Pollution Co!ﬂrol Board, NewdDELh[ihnow i
3'. Member Secretary, Uttar Pradesh Pollution Control Board,
' Director, CGWA, Lukhnow (UP)
;. Eﬁ?;?gilecutive Officer, Vrat-1, UP Poliution Contro! Board, Lukhnow (UP)

e

P #81-11-4 7 . #91-11.268 13685

R ared Offica i F-27 Oibia Industrin! Are. + +91-11-41706720-275 Fax : +91-11 2681

. Phase-1, Naw Delhi-110020(INDIA) Ph. gy 12

g/t = No: F:” 'S.MJ‘ innl‘l.nﬂkan:l ‘Aroa, Gurgaon, Haryans-1 22002(INDIA) Ph. el 124-4643100-500 Fax:+9 4454330304
Corporate Offics . P el
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«Conclusion and Recommendations

The Unit manufactures soft-drink wherein the groundwater is main raw material, The
Unit is located in Bisrakh block of Gautambudhanagar which falls under over-
cxploited category as per the Grounder Water Resource Assessment, 2017 of
CGWB. Since January 2020, the unit is extracting ground water without any
NOC from the CGWA.

The Unit, during the visit, was found partially operational and not at its optimum
capacity. The ETP was operational during the visit and found conforming the
discharge norms. The Unit has EPR registration certificate issued by CPCB vide letter
dated 14.08.2020 under PWM Rules 2016, as amended 2018.

Based on the above observations, following is recommended for compliance:
1) The Unit shall obtain NOC from the CGWA for the abstraction of
Groundwater which has been expired on January 02, 2020.
2) The Unit shall remove the floating sludge form the secondary clarifier.
3) The Unit shall renew the Agreement with the Plastic Waste Recycler for the
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APPLICATION FOR OBTAINING GRAN
CERTIFICATE FOR SINKING
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ndustrial nr Infrastroctural
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wlesh Ground Water Management and Regulation Rill. 2019
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[Under Section 14 af the Uttar Pri
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(Any Commercial arl

Applicant's Detnils
araEs o faawor

Type of Applicant
Lol cacs

Appdication Date
RO

Name of the Applicant
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wATEE AdY

Dhate af Birth

Nannnality
o

Onher 1D Nuniher

House No/Flar No./Building No.

W e deore T
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Details of Existing Well
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Purticulars of The Existing Well
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Virrun Beverages Lanutedd, Plol Na 21
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GAUTAM BUDIENAGAR

AATTAM BUDH MAGAK

Cleeupier

Plat Niv. 2F. Udvoa Keneden Ecotech [T1,

Lergater Mo

Ciautam Fuddh Nagnr

1ot No 2F

(Hamams Ganae & Fural Wates
Ministry of Jal Shakti
Gavernmant of Uttar pradesh
Form 8 (A)/STH 8 Q)
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1Rz ML Application Form
Dute of Cometnn ton/Sinking of Well G101 2010 Type ol the Well Tudve Well Henng
gl Prufor R [P ] T
Apprnt, Langeh of Hausing Pipe (In
Vg Pipe 16 Ay g Meter)
afi e d Ve graftr urde ol o e 1
(e
Appror, Diameter of Hmsing Plpe Mater lul of the Hansing Pipe & Blank
tmm) < Flpe W
oMy i MW wrafttr uner wd dtw wrdu al o5
e )

Strainer Details

& @

Matenial of Swuiner e Nmnh;hn[ﬂrnlll!rfi.'l |
SN0 Steatoer Installed at what Depth fom Ground Level  Stentner lnemlled upte what Depth Irom Groumd Level  Lengih (In Daapaeten i1
= {in Meter) (i Meter) ) mefer) mathlumeterp 2
wan WA RN R el e waa d oo "W g @ P g i & after ) wart otz ¥ o et 7,
! &2im 2100 1y 06 254 15

+ Wihiether there has heen Any Adverse

appaon. Deguh of Well {In meter) Repurt Regarting Water Quality of

. £300 e Wrell? Ny
o #) sy weer ol 7 g el L o & Ay A
w1é ufirpe R &2
Give Parriculars Regavding Water Quality of the Well
FUFE wreftu e w5 ey N
Details of Existing Pumping Device
Frrar uftn Juew &1 faavm
Tyjpe of Pumpo e Used! Submersible Picms Cupneis (nm3mir) S0
u'c%'nﬂr&rarﬁ!r&wmm e Y BT (m3r)
Hutse Power (H.P) 0
Fid o we dy ’
:arinnnl Deviee Fleetric Motor Diﬁ i :"ﬁf Enrrnéﬁllm 32000

Details of Utilization of Well

1 & Fuam H e

Prasper nf the Existing Well Anmial Raniay Huoee

o g st i wififas 3aar (72 # e
Wihether the Water Supplied in Well
(08 Rt e Area Thrauagh Pips Water Supply o
ch ol
o S s Noe? Nu
&fer gudtn (e #) 4 way & B et it sgff wrgw
wrayfd I mem F Tl 22
Please Menlion Whether Obtained
NOL trean Utiwe Pradesh Pullution
Pirase Sulanit Made of Trcaunent of g::l']"r"l m“"u ’;:' D'“h';g‘ ;'f
Waste Water/EMuent (Fur Industries et MWaste Water o Not?
ui.rf'i;r u’r:;ﬂ a'-'::nu:ré :“: ) Actvated Studge Process FOUr TR O R v Ry Yo
e wgaw Forerm ard & sftng warg
. araflry wer wars g srviafy v
e ure we Rear T aperar
phaud NOC - — Lengpeh af Secilun Pipe fin Meter) 33
UTVIT UUHTE BT T ey ! T (e §) 3B
w
e e ey A s s Y Yo
withln the Premibses” Ves Wouldl Lilie to Furnbsh Renewal o ML dow groml v,
Wmﬂﬁﬂ“mm m}‘wm?ﬂmﬁmm extragtinn was applied from R
1 Predfor fara e §+ : A
Caparity of Structure, Constructed for Ratn Water Harvesting ( M) [RERRNT!

€3



1rrzo21 NOC Application Famm
nﬂﬂa&#mtqﬁﬁamwm;:ﬂu,
Declaration by (he A pylicant
m cemssnw
1dn

s fuen she beretn alwve are enpiecl an

A ted ‘cancelted " : .
a any stage ol Kerutiny and (invest gation o Mereaticr, my application registeation 15 lable o be rejec : TR AT TR T 8 B e
A T Sfka HEE T i TN PR T 1 41 | Rtz B R S e AN TR ol %2 02 guand faaen sy
A el Pt fio o wmg s

I Agree/AgHA

o to b imar it
ml ivue D usderstand thal i case any of the information and parteculars 15 foun
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[Under Section 14 of the Uttar Prade ;_grnuzg \_;I'V:{Ie
u%’szi e

Applicant's Details
AETH T

Type of Applicant
ATH WU

Appitcation Date
arde= fafy

Name of the Applicant

TS WA

Meobile Ne.
Rt
Date of Birth

Mationality

Ladhzar Card Number

House No.IFlat NoJBuilding No,

-rac worva T

CityTawn/Post Office
TR

District
T

Designation
w7

Company Address

Easibafnl
tails dE:ﬂst

District
ey

Plot No./Mhasra No,
wife Aamman ¥

Viard No.Halding Ne.
ofd wmmefeem wam

/'\0' -':',‘ \

s_;.‘

[URT 14, I8Y

hMNL’ *EL - 1

J—]pp{fcaﬁim ‘Lgh NOC -.})[.n it~ 2

Behalt ol Firm/Company

ROFIT VERMA
7ITH2266888
1eaTMaen
Indian
8382-8021-5730

Varun Beverages Lirmited, Pzt No,
2E, Udyog Kendra, Ecateeh Il
Greater Na'da

CGAUTEM BUDH NAGAR
GAUTAM ELIDH NAGAR

Cecupler

Plnt No. 2E. Udyog Kendra Ecotach
I, Greater No

Gautam Buddn Nagar

Plot No. 2E

Ecotech I

MG Application Form

GROUND WATER DEPARTMENT

(Haimann batige & ural Waten "”i'l"i'll’ et et

Ministry ol Jal Shakti

Government of Uttar Pradesh
Form 8 (A)/®TH 8 (T)

APPLICATION FOR OBTAINING GRANT OF AUTH
SINKING OF EXI

ORIZATION/NO OBJECTION

STl NG%E{L% Rra 2

anageme
??m 2019

Application Number
g1 S

10022021

Email ID.
e anddl

Genader

ID as Address Proof
Frave w3 amgét

Uplouded Aadhaar Card
STETE favar I ST

Locality/Village
Eedra

State
e

Pin Code
fm wE

Conipany Name

w1

Authorlzation Letter
gl

Black
@i

MunicipalityiMuniclpal
Corporation
e wiférm e e

Uploaded LandDetallsPath

Sers farur mar 3fey o Rram

Industrla[ or ln!rastructural or gulk useﬂ
Gﬂ-ﬁﬂ

ntand Reg a:!cn Bill, 2019]

CTENDZZINING1Z2

rehitvarma@ricoro,in
Male
Azdhaar Card

Cowrload

Unar Pradesi
201308
\arur Bevarages Limiteg

DCownload

ISR AKK

Udyeg Kenara

65



R0

articulars of Existin [}
gr.m T m'gv "

nvme of Eonslruct‘:mrsinltlnu of 0101014
Well .

Tu e Pt fify

Housing Pipe it Any

-

Yes

Approx. Diameter of Housing Pipe 254 0o
(mm}

iy
o “Wﬂ'ﬂﬁam

15%;;";’; Etails

Material of Strainer PvC

w31 & wnad

S.No.  Strainer Installed at what Depth from Ground

oid Level {in Metar|

wan §=rz.umﬂm=ﬁrrm#wmﬁa#pﬁa

35.00

2 £5.00

Approx, Depth of Well {In meter) 75.00

9 sl R e B

Give Particulars Regarding Water Quality of the Well
F0 2 srefty oraw w1 e 2

%g:ails of g:isting Pumpjng Device
BLIES SUhOT HT

Type of Pump to be Used

v fant 7 ard oy BT ven

Ha:se Power [H,P.)
B o (raadt)

Submaersitia

Operational Device
JqITn

Elecine Mutor

Details of Utilization of Well
FUE FT

Purpose of the Existing Well Industrial

faam= gu w3t

Daity Running Hours 10.00
& o (uz )

NOC Application Form

Type of the Welt
70 1 vy

Approx, Length of Housing Plpe
fin Metor} m
araftin urfu ¥ srgerfa

(e )

Materiol of the Housing Pipe &
Blank Pipe

wraftm udu e &Y urfu o
Tt

Numbet of Strainer(s)

WATE i

Strainer Installed vpto what Depth fram Ground
Level fin Mater)

TR,y A vendt mr e vt # ol

Whrther there has been Any
Adverse Report Regarding Water
Quality of the Well?

w7 v FwRy
iﬁ‘.’hﬁmmf?u’iﬁg

NA

Pump Capacity {In mafr)
TU ATTAT ()

1500

Date of Energization
farey

Annual Running Hours

arfife o (a2 &

Whether the Water Supplied in
Well Area Through Pipe Water
Supply ar Nat?

A 2 orer b
oy & mumm eyl 37

Tube Wellitioing

JE 00

Pve

2

Length [In Diameter (In
meter) millimeter)

gﬂirﬁ:‘f o (frefiites

)
10,05 354 00

1000 254 a2

60,22

01022014

251000

MNo

(45
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pIAR TP LiRS

Fiease Submit Mode of Treatment  Activated Sludge Process
of V/aste WaterEfflurnt (For
Industries)

HOE Applicatian T orm

Please Mention Whather Ottained /o6
NOEG fram Uttar Pradesh Pollution

Control Aoard for Discharge of
ng:%? ﬂmm W EffluentWaste Water or Not?

v v w P wa e we

w1 Prefyor @ @ srafarg warg/

SrufRr el e &7 SFTafer

w3 et @y Ry aran § eean Tl
Uploag NOC Downlaad Length of Section Pipe (in Meter) 25,00
ST TRIUTS SIS P T g o efard (e @)

Any Other informatlon Which You Ranewsl of NOC for ground water

Whether Rain Water Harvesting Yos
Would Like lo Furnish axtrartion was apglied fram COME

Structure has been Constructed

within the Premises? T g AT S ST WET
wa ofver o aul w9 Hew dra W A

=1 Prufo sy &

Capacity of Structure, Constructed for Rain Water Harvesting { 4% 1353300

ol = & weTa i Piftfe Svem 2 gwar (@) .

Declaration by the Apclicant
sm‘?a‘:sama‘qﬂw

S L T L

| da neveby deciara that the particuars fuerighad herein ebeva are correct ard trug . | understand thal in case any of 1ha infarmation and parbednes 18 found
to be incortect al any stags of scrutiny and investgaton or thereaftar, my asphicalinnfiegisiration is liable to be rejecteaicencellad
2 mera) S e B R e Rl @ o | e ¥ B 2 o T & 2 fidl 38 TR R GO fa e A 200 1 W VR

FforedaTn s (& w9 dm e
| Agree/HigHd

Note/Alt

. Ssparate appiicaion form should be used for registratien of eacn indvidua wel,

+ The zpplicstion torm shoeld be comeleted in ail respect B efore submiesion Incomelete appications are liable for rejection. Any comreclion ) alteratan shal
be duly authentcated

« Ingsse any of the particularsirformation Is found lo ba incorrect at any stage of verificaton | scrutiny, the applcaticn Is lmble for 1ejecton,

. Incase any of the particulare! information furnished is found to be [n correct at any stage even alter fsave of the AUTHORIZATION! NO_CHJECTION
CERTIFICATE FOR SINKING OF NEWWELL, same shall be liable fer cancellaticn.

. Please wrile 'N.A' ggainst tnoae items which are not applicable

. Fi=asz afach the following decuments along with the appllcation:

+ (a2 [ocument showing proof of ownarship of land.

. ‘b, Pnstocopy of Aadhaar card / veter 1D | ratian card | any ctaer proo® fdentileat'an

. 21 Map shewsng Ingaton of the propozed well, which have been refaned 1o o iem . 2ia), (blandic).

. 14, Atidawit referred to in item no, 7(1} or T(il), as the case mray oe (¥ recuirad)

. The District Ground Water Management Counell raserves the ngnt to ask for any piler cocLment(s) from the owner apghcant fnr examinatan af the inarl

o the case.

b



-

I)NME;{U;}_[ - T
ﬂPP—-UUu(;[H i\u‘u NoC ‘{;DTL Well- 3

HOC Applization Famm

GROUND WATER DEPARTMENT

W Wt e '.upply Department

e q e
el ekl

tH i oy &
Mimistry of Jal Shakt
Government of Uttar Pradesh

Farm 8 [A]ﬂﬁ‘fﬁ 8 (J)
APPLICATION FOR OBTAINING GRANT OF AUTHORIZATION!'NO OBJECTION

CERTIFIGATE FOR SINKI OF EXISTING W
]%Sy Cgrr'r}grerﬁlal g !n.ad}::rsa:l'al or [nf,?';zt;iufstlgaa[l or ﬁg“‘ user%

ent and_Regulation 8ill, 2019)

[Under Section 14 of the Uttar Pradesh Ground Water Klanag
[UTRT 14 W%Wﬂﬁﬁﬁam%ﬁ%, 2019%

Applicant’s Details

Tace @I ia
Type of Applicant Banalf of Firm/Company Application Number GTRNAZZIMNG 122
I W UTR AT W
Applicztion Date 1023202021
am¥e= fafy :
Hame of the Applicant ROHIT VERMA
ATETS TAW .
Mobile No. 7379226686 Email ID. sanit varma@ncarpn
TrEEE q9 . Fire s
Date of Birth 19/07/1980 Gender Male
Nationality Inchan 10 as Address Proof Aachear Card
ftuen Praray wwro & gl
Aadhazr Card Number B382-8021-5730 Upleaded Aadhaar Card Dawnlaad
s fam O 3T HTE
House No.[Flat NoJBuilding No. varun Beveragas Uimited, Flct e Locality/Village
-cacks HDWaA HO 2E, Udyog Kendrz, Scotech Il qpeaAa
Greatar Neida
CitylTown/Post Office GAUTAM BUDH NAGAR State Unar Pradesh
E0e! R Eir
Disinct GAUTAM BUDH NAGAR Pin Code 201306
T fo #1T
Designation Cocupier Company Name Varun Beverages Limied
@ wo T AIH
Company Address Plot No, 2E, Udyog Kendra, Ecotech Authorization Letter Cownload
Eacikabeoil 11l, Grester No witeR w1
geuils of Existing Well
FY T
District Gautam [luddh Magar Block BISRAKH
Plot No./Khasra No. Plat No. 2E Murictpality!Municipal Udyog kencra
iz HTEAEEY WEN Corporation
amz arttew A
Ward No./Holding _No. Ccotech 1l Uplcaded LandDatailsPath
ot srammifesn wan e fsa war ayfts w1 faavm




Wi,
2Mon
:rticul%ré%fr%:isﬁng Well
\?\:Itl of Construction/Sinking of C1miRo1g
oo Pt fify
:%u:;n_?;ipehnny Yes

Approx, Diameter of Housing Pipe 264 (1]
|n|ﬂ1] I

TSR by g
Prfiterdy

Strainer Betails
|RH

Material of Strainer PVS
et

S.No.  Strainer installed at what Depth trom Ground
wa Level (in Meter)

#?2?1. ¥ R Foreeft wwend e mafiv # ity

4200

Approx. Depth of Well (In meter) 5502

qruaﬁﬂmﬁi!mﬁ{‘ﬁﬁfﬂ .

Give Particulars Regarding Water Quality of the Well
U FE o

% tzils o"'_l'fi;isting Pugﬂ,s_g%uice

Type of Pump to be Used Submersitle

i & @ 2T e o weT

Horse Power (H.P.}
rid waw qradi)

Operational Device
JUET

Details of Utilization of Well
S e

Purpase of the Existing Well
Fam ga . Tt

Daity Hunfing Heours
& wm ez @)

Electne Motor

Industrial

7,60

- +HT-124-46 ]
LUl pUIee UTice | FIULIVD . 31 DECIDAAS, INSTILNONAI Area, Gurgaon, Haryana-12auu2(INDIA) B + +01-124-5543100-500 Fax :+5T 1244685008

=

NOC Application Form

Type of the Wel|
U USR

Approx, Length of Housing Pipe 4200

(M Meter)
mrafEn ury ot sepfr staré
phe
Malerial of the Housing Plpe & Pyl
Blank Pipe
wrafiin udu od @ adu A
At
L
Mumber of Strainer(s) 1
o i
Strainer Installad vpto what Depth frem Ground Length fin
Level {in Mater} muoter)
R, v & el o e e B oy ot e
) )
3200 10.00
Vhathet there has been Any No
Adverse Repart Regarding Water
Guulity of the Well?
T FY & T g;um & gy
aé Ry rord '
MiA
Pump Capacity (In m3fhr) 4000
U = (malhr)
10.00
Date of Energization 30072010
1 fofy
Annual Running Hours 1827.00
aifttes gadin (w2 )
Whather the Water Supplied in Na
Well Area Through Pipe Watar
Supply or Nol?
w1 B W e ) amgf wigy
wangfd & vy 1 51l 37

Tube Well Hering

Diameter (In
millimeter)

22400

£9.
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St
’ “n
2Nz
HOE Aphieation Fatrn
Fiease Submit Mode of Treatment  Acty
aled 5
of Veaste Water Efuent (For udge Procans Pleast Mantion Yihgthar Obtained 7,4
Inaustries) NOC from Uttar Pradagh Pelliticn
rﬁmﬂﬂmm ? Coantrol Board fos Ofschargs ot
(3T L Effiy EnUWViaste Water or pegr
T :{hrgu w0 gy
VG evikron ok B gy vy
suaftry e wary ¥ searaf e
. WA B S 2eet § apvean ofy
pload NOC
+ Download
¢ Length of Section Pipe fin Metar} 2770
ST WO st v AT g ) et (v
Whether Raj
Slmctt:e :a: :::rc':,m::'.:"ﬂ Yes Any Other Information Which Yo Gar s 24 17 tor PG preiie
S o nstructed Vieuld Like ta Furnlsh S/BEA 0 Sgghas e 1
T R & e o e ey #ﬂ-fma;ﬁt b
* Pt R ma 8 '
Capacity of Structure, Constructed for Raln Water Harvesting (M2 13833.00
Tt S ¥ s ¥y Rfifg W oy (o) |

Declaration bty the Applicant
AT GRITZTTT

! 02 heteby dedare that the pariculars fuenished herein above are torrect and e, | undessiand that in case any of the inforen 3869 374 gartadars « fre
1o be incomect at any slage of scrutiny and investigation or tharmafer my applicatoniegistration is Fatle o b reems s saroatss

S SRa am § B s il IO RO Wt £ | U s 12 S 17 2 2T G 1 T 17 et o e e o ws

rdvE gt [ g e

| Agree/HBHd
NotefSiT

+ Separate spplcabien form shauld be used o ragbs:ra:on‘af each ndwiryal well

splicaton form should be completed in all fespect befare submission. [ncomgplete appisations are iakls for r&action Proy socoeetor | goaest
o= 24y aythentcatad,

e« The

« I #see 3ry of tha partcidars dntannation s found 1o be Irearect 5t any slags

= |7 mnns any of the pameulars information furrished is faund 13 be in cere al any slags sven aftar issue of e AUTHORIZATION 1) G557
CEFTIFICATE FOR SINKING OF NEW WELL same shall be kil Tor cancallation

Plezse wrte 'N.A" against those #ems which are not spplicable.

Plexse atiach the fallowing dacuments aleng with the application

+ 13} Document showing proof of awnership of land,
{6, Fnotscopy of Aadhaer card f voter ID | ration card { any ether proaf of identficatinn

() Map showng locatian of the proposed well, which have baen refarred 13 10 em na.2{a). (blandic)

19 Affidzvi referrad to in item nin. 7(1) or 7(ii), a8 tha case may be (1 required)

Tne Drzinct Groind Water Management Council reserves the nnht 10 ask for any other document(s) from the owmer applicant "o srsminas s 2 - =
of the case,

af verlicaton § scryiny, the apelicauce s batfs 22 5
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Fufor. VARUN BEVERAGES LIMICED

Plot No. : 2E, Udyog Kendra, Ecotech-ll, Groater Noida, Distt. G B. Nagar (U.P.) - 201306 (INDIA)
Ph. : 0120-3060814 Fax : 0120-3060828

CIN : L74899DL1995PLC0GI830 Web : www.rjcorpin  E-mall ID : Info@rjcorp.in

Y

Daté: 13.03.2021
To

4

\{eRegiona! Officer,
UPPCB, A-1, 1* Floor,
Commercial Complex, Beta 2,
Greater Noida (UP) |

Subject : Compliance to-Order dated 02.12.2020 by Hoivfile NGT, New Delhi in case no.
69/2020 (Sushil Bhatt vs. iadii Beverages & Orsi)
Ref. No. : Notice no. 1444/NGT-38/2021, dated 22.02.2021 received on 09.03.2021
: Our earlier letter dated 11.01.2021

Dear Sir / Madam,

We are in receipt of above-mentioned notice dated 22.02.2021 which was received by us on
09.03.2021 vide which we have been directed to stop extraction of ground water in absence
of NOC and submit compliance thereof and to show cause as to why proceedings to impose
purported Environment Compensation should not be initiated against the industry.

We are highly surprised and aggrieved to receive the aforesaid notice dated 22.02.2021 and
we deny the allegations at the outset. Before replying the same we would like to bring to your
kind notice very significant facts, circumstances and legal position pertaining to aforesaid
subject matter, which if not considered at this stage would bring grave injustice, irreparable
losses (monetary as well as the Goodwill of the Company) besides interrupting the business
of the Company. A notice was served upon the company on 22.12.2020 wherein three issues
were raised pursuant to the order of Hon'ble National Green Tribunal, New Delhi (NGT) dated
02.12.2020 in a matter (case no. 69/2020) seemingly filed before Hon’ble NGT on the
mplaint of one Mr. Sushil Bhatt. The same was appropriately replied vide our letter dated
'/11.01.2021 and two issues were closed as complied, whereas the issue pertaining to “renewal
of NOC for extracting ground water” was not closed despite of providing satisfactory
explanation along with supporting documents.

It is understood that the date of hearing before Hon’ble NGT was on 25.02.2021 and the fact
that notice under reply was issued on 22/02/2021 by your good office leaves us with a
conclusion that Hon’ble NGT was not fairly updated on the facts, notification and legal
proposition related to the matter. We strongly believe that we have complied with all the

applicable Rules and Regulations in this regard and should not be panelised for no fault from
our side.

=\

Page I ors
Registered Office . F-2/7, Okhla Industnal Area, Phase-1, New Delhi-11002 )
yed ; s Area, . Ne - O{INDIA) Ph. - +91. . -11-26813665
Corporate Office : Plot No. : 31, Sector44, Insututional Area, Gurgann, Haryana-122002/INDIA) Pr, - 41;;4_: ;ﬁg%f;&;? F;E‘ 431 .124-45;3303-:*&




w-poduo\‘ﬁu'ﬂu

' | .
o, VARUN BEVERAGES LIMICED @
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Ph.: 0120-3060814 Fax: 0120-3060828 i) ‘ J
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ated 15.10.2019 issued by

ublic Notice d
ite of CGWA

pay attention to the P
ently displayed on the webs

In this regard, it is pertinent to
which is also promin

Central Ground Water Authority,
which clearly states as under:-

Quote:-
for Ground Water withdrawal trough NOCAP

«___No Objection Certificate { NOC)
2020”

portal of CGWA is hereby extended upto 31.. 03.
without a valid NOC from €G WA are directed to

“Alf the users d

submit their applications for NOC online through NOCAP portal of CGWA by or before
the said date. Industrial, Infrastructure and Mining projects withdrawing ground
water without a valid NOC or failing to apply for NOC by or before the said dote
shall be liable to pay Fine as wells 05 Environmental Compensaﬂan/ﬂamages to be
decided by Hon 'hle NGT, New Delhi as per Law. »

rawing ground water

Unquotée:

rusal of aforesaid Public
stry which has already applied for NOC on or before
¥ gnvironmental Compensatiun![)amages. It is pertinent 10 mention that our

Company already had NOC for extracting ground water vide NOC no. cGwA/ NOC/ IND/
ORIG/ 2018/ 3042 dated 31.01.2018, which was valid upto 02.01.2020. Renewal application
of said NOCwas applied with CGWA on 19.11.2019 asper then applicable Regulations. In view
of aforesaid facts and Public Notice dated 15.10.2019, no coercive action more so direction
of stoppage of ground water extraction is warranted and also not legally tenable against the
Company. A cOpY of public notice dated 15.10.2019, NOC dated 21.01.2018 and renewal
application dated 19. d marked as Annexure A, '8’ and ‘T’ respectively.

WA clearly allows those

Notice issued by CG
31,03.2020 and shall not

A bare pe

Company/Iindu
e liable for an

11.20201is attached an
Water (Managernent and
issuance of NOC shall be
emed to be

of the uttar pradesh Ground
pplication for

per Rule 15(2)
tion otherwise it shall be de

Furthermore, as
Regulation) Rules, 2020. Rule 15(2) provides that a
disposed of within 30 days of receipt of such applica

issued.

A copy of relevant extract of Rule 15 i attached and marked as Annexure D",

uploaded by Ground Water Department {Govt. of

hat issuance of NOC for existing well is allowed in
State Ground Water

ctors to disposeé
A copy of said

to refer to @ document
tioned t
e ‘E'). In this behalf, the Director
Department vide its letter dated 25.02.2021 has intimated all the District Colle

off the renewal application within 30 days from receipt of such application.
ttached and marked as Annexure ‘F.

it is also important
Uttar Pradesh) wherein it has men
every block (attached 3s Annexur

XL

|etter dated 25.02.2021 053
M

g1-11-26813665

ice | F-2/7, Oknia industnal Area, Phass-1 New Deln-110020(INDIA) Pn.
IINDIA) Ph C +

Regvlmutoﬂ
i - 11 Sector-44 |nstiutional Area. Gurgaon Haryana-122 91-123-4643100-
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v v\.fou!d humbly request you to apprise the Hon’ble NGT about the said facts in the interest
of Principles of Natural Justice.

We also take liberty to reply to said notice dated 22.02.2021 as under, without prejudice to
our rights and contentions:-

. M/s Varun Beverages Limited is a listed public limited company having its registered
office at F-2/7, Okhla Industrial Area, New Delhi — 110020 (The Company). The
Company is a licensed franchisee of PepsiCo India Holdings Pvt. Limited and is engaged
in manufacture of non-alcoholic beverages, juices, packaged drinking water under
‘PepsiCo’ brand. The Company owns 32 manufacturing units located in 34 States / UTs
in India. The Company is a law abiding Corporate and takes all possible steps for
compliance of all applicable Laws/Rules.

2. Vide Public notice dated 15.10.2019, CGWA has informed to all existing ground water
users including industrial, infrastructure and mining projects that due date for
submission of applications for grant of ‘No Objection Certificate’ (NOC) for Ground
Water withdrawal through NOCAP portal of CGWA is hereby extended upto
21.03.2020. Further, it was also directed to submit applications for NOC online
through NOCAP portal by or before due date. It was further stated that Industries,
Infrastructure and Mining projects withdrawing ground without valid NOC or failing to
apply for NOC by or before said due date shall be liable to pay Fine as well as

Environment Compensation / Damages.

That we already had obtained a NOC issued by CGWA bearing no.

CGWA/NOC/IND/ORIG/2018/3042 dated 31.01.2018 which was valid upto
02.01.2020. A renewal application was applied on 19.11.2019 through CGWA online
portal followed by our reminders dated 31.07.2020 (Annexure ‘G’). While said
renewal application was pending, CGWA posted on its website that UP Government
has started its online portal for issue of Ground water NOC and hence CGWA NOCAP
Portal has stopped processing of existing applications, as well as fresh and renewal
applications for Projects in UP and advised all Project Proponents of UP to visit
upgwdonline.in. A screenshot of CGWA portal is annexed and attached as ‘Annexure

.

In view of above advisory posted on CGWA portal, as soon as UPGWD website was
operational/activated, we submitted an application on the portal of State of UP on
09.01.2021 (Annexure ‘') for issue of Registration of Groundwater Well and renewal
of NOC for ground water extraction for existing Industrial project followed by our
letter dated 25.02.2021 (Annexure V'),
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The details of NOC obtained and steps taken for obtalning Reglstration / NOC from
CGWA / UP Ground Water Department is summarised In tabular form s under for
ready reference:-

Detail of NOC obtained from CGWA:

B Lo I
NOCNo. Date of NOC | NOC Validity Period Renewal
Appliedon__

~ - .
lﬁwA,'Nocﬂnnfomsfzo1s;3mz 31Jan2018 | 03-Jan-2018 to 02:01-2020 19-Nov-2019

o ———

e

Detail of Registration / NOC applied to UPGWD:

e T — e —— I =
Bore Well No. Registration Registration Registration NOC application
| -plicationNo. _ Appliedon_| approvaldate | Number / date
Bore Well No. 1 GTBND121RINOO4S 09-01-2021 02-03-2021 GTBNO121NINOOG? /
il #________?9_'0_1'322_1 —
Bore Well No. 2 GTBNO121RINODS0 19-01-2021 02-03-2021 GTENO022ININD122 /
, 19012021
T T21RINGOSL 1 CTAN022ININO123 /
Bore Well No. 3 GTBNO121RINOOS1 15-01-2021 02-03-2021 GTBND221NINO 12
. | 19-01:2021

from the above table, it is apparent that we have already obtained registration
(Annexure ‘K’) of our ground water wells from UPGWD and our application for
renewal of NOC for ground water extraction is pending with the UPGWD.

As mentioned above, as per Rule 15(2) of the Uttar pradesh Ground Water
(Management and Regulation) Rules, 2020 application for Issuance of NOC shall be
disposed of within 30 days of receipt of such application otherwise It shall be
deemed to be issued.

3. From the above submissions, it is apparent that we have already had a NOC from
CGWA and it is because of change in approving authority that we had to apply again
before UPGWD where our application is pending, however, now itis deemed to be
issued by operation of law itself.

In view of above submissions, your goodself will be satisfied that there Is no non-compliance
3t our end and we are operating well within the legislative framework, In the clrcumstances,
we cannot be asked to stop extraction of ground water and request to reconsider your
decision.

it is, therefore, requested to apprise the above facts to the Hon'ble NGT In the above
mentioned pending matter. It is also requested to drop all proceedings as mentloned In
above-mentioned notice under reply and In case the department Is not satisfied, grant us an

.

~Tagraors
Registered Office F-2/7, Oknda Indushial Area, Priasi-1, Hww Deti-V0MORDIAL P 0111 41700720-275 Fax: FO1-T0-260 1S
Corporste Office PolNo 1 SaCior-44 Insttutinal Arma, Gugaorn Haryana 122002{INDIA) Ph 111264043 100500 Fae 4811241640004



J.]}

N
g : ;
L aFop. VARUN BEVERAGES LIMICED @

gar (U.P) - 201306 (INDIA)

Plot Na. : 2€, Udyog Kendra, Ecotech-lll, Greator Naida, DisiL. G.B. Na
Ph.: 0120-3060814 Fax : 0120-3060020

E-mall 1D : Info@ricorp.in

CIN : L74B99DL1995PLC069839  Web : www.rjcorp.In
his regard.

opportunity to present our case in person. We shall be glad to clarify all queriesin t

Thanking you.

Yours truly,
For Varun Bevera

s
@ed ignatory

Encl:- Annexures as marked below:

jmited, Greater Noida {Ecotech-lll]:

public notice dated 15.10.2019
NOC dated 21.01.2018 granted to Varun Beverages Ltd.

Renewal application dated 19.11.201q
ule 15 of the UP Ground Water (M&R) Rules, 2020

d Water Department on its portal
state Ground Water Department

Relevant extract of R
Document uploaded by UP Groun
Letter dated 25.02.2021 by Director
Reminders dated 31.07.2020
screenshot of CGWA portal
Application for registration 0
09.01.2021

Letter dated 25.02.2021

K. Registration of bore well from UP

f borewell filed on the portal of State of UP on

TIOMMOoOON @

[

GWD

Copy to:-

an, Uttar Pradesh pollution Control Board, Lucknow (UP)

udh Nagar (UP)
llution Control Board, New Delhi
tion Control Board, Lucknow (UP)

Chairm
District Magistrate, Gautam B
Member Secretary, Central po
Member Secretary, Uttar pradesh Pollu
Regional Director, CGWA, Lucknow {UP)

Chief Executive Officer, Vrat-1, Uttar Pradesh Pollution Control Board, Lucknow (UP)
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In Relating to N/s Moon Beverages Limited, the cuntlusi.ons and recommendations are as follows:
“Conclusion and Recommendations:

The Unit manufactures sofl drink, juice & package drinking water and wherein the groundwater is main
raw material, The Unit is located in Bisrakh block of Gautambudhanagar which falls under over-

exploited category as per {he Grounder Water Resource Assessment, 2017 of CGWI. Since
September 2018, the unit is extracting groundwater without any NOC from the CGWA. The Unit
during the visit found partiaily operational and not at its optimum capacity. The ETP was found
operational during the visit and found conforming the discharge norms. The Unit also manulactures
PET bottles for packaging of its drinking water / mineral water, however, the unit has not

repistered for the E'R Cerlification with CPCB/SPCB, as applicable, which is a violation under
Rules 13 (2) of the Plastic Waste Management R

ules 2016 as amended 2018,
Based on the above observations, following is recommended for compliance:
1) The Unit shall obtain NOC from the CGWA for the abstraction of Groundwater which has been
expired on September28, 2018.
2) The Unit shall pravide Environmental Display Board at the main entrance gale instead of ETP
area ond shall update the environmental data regularly.

3) ‘The Unit shall obtain EPR certification under the PWM Rules, 2016, as amen
Unit shall renew the Agreeme

of plastic waste,
4) The Unit shall install waler-meters o

_ ded 2018. The
nt with the Plastic Waste Recycler for the collection and recyeling

{ the souree i.c. on the borewells and maintain logbook
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§) The Unit shall Install OCEMS at ETP and provide its connectivity to CPCD server and «

s

co
ntinuous & uninterrupted data supply ns per the specilfic condition of the Congent 0 Opege

(CTO) Issued by UPPCR."

m‘om:n report Relating to M/s Varun Beverages Limited, the conclusions and reen mmendatio

“Conclusion and Recommendations

':‘hc Unit manufactures soft-drink whercin the ground;ﬂnlcr is main
ocated in Bisrakh block of Gautambudhanagar which falls under over-cxp
per the Grounder Water Resource Assessment, 2017 of CGWB. Since Jant

unit is extracting ground wa
at fts optimum

ag are 17

raw material. The Unit i
Inited eategn™/ 2%
ry 2020, 152

ter without any NOC from fhe CGWA. =
capchf/. 1ne

The Unit, during the visit, was found partally operational and ot :
{scharge NOrM3- The Unit E23

ETP was operational during the visit and found conforming the d

EPR registration certificate issued by CPCB vide letter date
2016, ns amended 2018. ‘
ded for compliance

Based on the above observations, following is recommicn P
betraction of Ground#atls” which

1) The Unit shall obtain NOC from the COWA for the 2

has been expired on January 02, 2020. )
2) The Unit shall remove the floating sludge form the secondary clarifier. _
ith the Plastic Waste Recycler for the collestic™

3) The Unit shall renew the Agreement Wi
and recycling of plastic waste."” ) 2
5. Inview of above, action by way of stopping the illega! activities and recovering compemsation
for the violation as per laid down norms needs 1o be expeditiously taken, following the process ?fhw‘
PCB and the State PCB may take firther 26400

Since the CGWA has not initiated any action, the C
The State PCB will be the nodal ageney for coordination and compliznce.
ed to this Tribunal bcforcthenmdaww"

6. A factual and action taken report may be furnished to th ;o
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCE. Support PDF 2nd ot n €€

form of Image PDF.
List for further consideration on 25.02.2021 )
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In Relating to M/s Moon Beverages Limited, the conclusions and recommendations are a5 follows:

i

“Concluslon and Recommendations:

The Unit manufactures soft drink, juice & package drinking water and wherein the groundwater is main
raw material, The Unit is located in Disrakh block of Gautambudhanagar which falls under over-
exploited category as per the Grounder Water Resource Assessment, 2017 of CGWB. Sincc
Scptember 2018, the unit is extracting groundwater without any NOC from the CGWA. The Unit
during the visit found partially operational and not at its optimum capacity. The ETP was found
operational during the visit and found conforming the discharge norms. The Unit also manufactures
PET bottles for packaging of its drinking water { mineral water, however, the unit has not

registered for the EPR Certification with CPCD/SPCB, as applicable, which is a violation under

Rules 13 (2) of the Plastic Waste Management Rules 2016 as amended 2018,

gis recommended for compliance:

Based on the above observations, follawin,
CGWA For the abstraction of Groundsvater which has been

1) The Unit shall obtain NOC from (he
expired on September28, 2018.

2) The Unit shall provide Environmen
area and shall update the environmental data regularly,

3) The Unit shall obtain EPR certification under the PWM Rules, 2016, as amended 2018. The
Unit shall renew the Agreement with the Plastic Waste Recycler for the collection and recycling

tal Display Board at the main entrance gale instead of ETP

of plastic waste,
4) The Unit shall install water-melers at the source l.c. on the borewells and maintain logbook

record for the same,
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